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Supreme Court   [3] 
Bhagwan Bhagat v. Enforcement Directorate, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 

SCC OnLine SC 5522 
Phonographic Performance Ltd. v. Azure Hospitality (P) Ltd., (Ujjal Bhuyan and Manmohan, JJ.), 

2025 SCC OnLine SC 1381 
Veerendra Kumar Ram v. Union of India, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 

SCC OnLine SC 5523 
  
Allahabad High Court   [26] 

Ajay Pal v. State of U.P., (Manjive Shukla, J.), 2025 SCC OnLine All 3801 
Amrit Lal v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3797 
Anshu Kushwaha v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3784 
Anupama v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3796 
Asha Devi v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3793 
Budhai v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3795 
Danish v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3785 
Disha v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 3783 
Final Step Developers (P) Ltd. v. State of U.P., (Pritinker Diwaker, C.J. and Ashutosh Srivastava, J.), 

2023 SCC OnLine All 5422 
Gaurav Kasaudhan v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3789 
Gitanjali Patel v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 3802 
Mustafa Hasan v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3788 
Parul Agrawal v. LIC, (Ashwani Kumar Mishra and Syed Qamar Hasan Rizvi, JJ.), 2024 SCC 

OnLine All 8891 
Prakash Narayan Srivastava v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3794 
Rajesh Kumar v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3792 
Ram Murti Lal v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 3804 
Ram Pratap Awasthi v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3790 
Ratan Singh v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 3786 
Shiv Bhushan Uttam v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3800 
Sohan Lal Verma v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3791 
Sonam Yadav v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 3805 
State of U.P. v. Asok Pande, (Vivek Chaudhary and Brij Raj Singh, JJ.), 2025 SCC OnLine All 3787 
Thoughtsol Infotech (P) Ltd. v. Union of India, (Ashwani Kumar Mishra and Donadi Ramesh, JJ.), 

2025 SCC OnLine All 3806 
Tuba Saifi v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 3803 
Udai Raj v. U.P. Jal Nigam, (Abdul Moin, J.), 2025 SCC OnLine All 3799 
Usha Devi v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 3798 
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Andhra Pradesh High Court   [44] 
A Jayanna v. Board Intermediate Education, (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 

2270 
B. Ganesh Kumar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2235 
Balimi Chandra Shekar v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

2231 
Bhauro Bhanudas Dhonde v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

2233 
Bhupalam Vishnu Vamsi v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2237 
Bommineni Ramanjaneyulu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC 

OnLine AP 2271 
Bramhanapalle Sreeramulu v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2251 
Buchineni Muni Sekhar v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2252 
Chegireddy Sirisha v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2255 
Chinni Venkata Prasad v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

2265 
Ganji Siri Vennela v. Collector, (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2250 
Guvvala Pruthvi Kumar Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2247 
Indian Cement Ltd. v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2260 
K Sridhar v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2259 
K. Murali v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2253 
Kadali Chandra Sekhar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2268 
Karri Ramanamma v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2241 
Kotakonda Khaja Ramthulla v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2254 
Kunchala Srinivasalu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

2266 
Kurukuri Harish v. SBI, (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.), 2025 SCC OnLine 

AP 2264 
Kuruva Beerappa v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2238 
Maddipoti Satyavathi v. ICICI Home Finance, (Dhiraj Singh Thakur, C.J. and R Raghunandan Rao, 

J.), 2025 SCC OnLine AP 2257 
N. Ramachandra Reddy v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

2240 
N.G. Prabhavathi v. S. Satyanarayana IAS, (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2230 
Novek LLC v. Mv Nazmi C., (V. Srinivas, J.), 2025 SCC OnLine AP 2229 
P. Suneetha Devi v. High Court of A.P., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 

SCC OnLine AP 2269 
P. Surendra v. A.P. SRTC, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2272 
Padarala Narasimha Rao v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2258 
Palakaluri Sravani v. State of A.P., (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine 

AP 2246 
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Ratnala Harika v. Ratnala Pradeep Kumar, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC 
OnLine AP 2243 

Rayapati Kowsalya v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2263 
S. Vinay Prasad v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2256 
Sai Kisan Seva Kendra v. CTO, (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC 

OnLine AP 2248 
Satti Jyotikumar Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2267 
Shaik Tahseen v. State of A.P., (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine AP 

2245 
Sistu Vykunta Rao v. State, (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 2232 
SPVSN Murthy Grandhi v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2239 
Sugnanam Kalpana Mary v. Sugnanam Raghavendra Rao, (Venuthurumalli Gopala Krishna Rao, 

J.), 2025 SCC OnLine AP 2242 
Vadla Chennappa v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2236 
Varadaha v. Varadha Budha Malleswara Rao, (Venuthurumalli Gopala Krishna Rao, J.), 2025 

SCC OnLine AP 2244 
Villa Reddynaidu v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2261 
Volapalli Janardhana Rao v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2234 
Yadla Suresh Babu v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2262 
Yagalla Rekha v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2249 

  
Bombay High Court   [37] 

Afrin Khanm Harihar v. Goa Public Service Commission, (Bharati Dangre and Nivedita P. Mehta, 
JJ.), 2025 SCC OnLine Bom 2428 

Ajay Baburao Sonawane v. Pooja, (Y. G. Khobragade, J.), 2025 SCC OnLine Bom 2409 
Ajit K. Dharia v. Mumbai Municipal Corpn. for Greater Mumbai, (A.S. Gadkari and Kamal Khata, 

JJ.), 2025 SCC OnLine Bom 2436 
Amita Sunjoy Kadam v. Monica Vaz, (Bharati Dangre, J.), 2025 SCC OnLine Bom 2416 
Ashish Balaji Sawant v. Jalindar Tukaram Khaire, (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC 

OnLine Bom 2427 
Avinash Dominic Ghosal v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC 

OnLine Bom 2430 
Carona Ltd. v. CIT, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 SCC OnLine Bom 2414 
Feroz Talukdar Khan v. Municipal Commr., (G.S. Kulkarni and Arif S. Doctor, JJ.), 2025 SCC 

OnLine Bom 2423 
Gurudas Pochanna Bhimekar v. Maroti Sukram Wadhai, (Vrushali V. Joshi, J.), 2025 SCC OnLine 

Bom 2424 
Hiroo Tuljaram Shahani v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC 

OnLine Bom 2434 
Kiran Ramesh Shinde v. State of Maharashtra, (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC 

OnLine Bom 2442 
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Madhuri v. State of Maharashtra, (Anil S. Kilor and Vrushali V. Joshi, JJ.), 2025 SCC OnLine Bom 
2407 

Mahadev Krishna Tambe v. Union of India, (N.J. Jamadar, J.), 2025 SCC OnLine Bom 2413 
Mahendra Jayantilal Shanklesha v. Anita Hiralal Thakkar, (N.J. Jamadar, J.), 2025 SCC OnLine 

Bom 2422 
Meenanath v. Vivek, (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC OnLine Bom 2431 
National Security Services v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 

2025 SCC OnLine Bom 2441 
New India Assurance Co. Ltd. v. Kavita, (Abhay J. Mantri, J.), 2025 SCC OnLine Bom 2412 
NGO Alliance for Governance & Renewal v. State of Maharashtra, (Amit Borkar and Somasekhar 

Sundaresan, JJ.), 2025 SCC OnLine Bom 2425 
Nitin Laxmidas Dama v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 

SCC OnLine Bom 2437 
Om Vishwashanti CHS v. Mumbai Municipal Corpn., (A.S. Gadkari and Kamal Khata, JJ.), 2025 

SCC OnLine Bom 2429 
Palacio Property Developers (P) Ltd. v. Ashok R. Mundkar, (Nivedita P. Mehta, J.), 2025 SCC 

OnLine Bom 2419 
Prabhakar Mohiniraj Wabale v. State of Maharashtra, (Kishore C. Sant, J.), 2025 SCC OnLine Bom 

2421 
Pratap Mahabaleshwar Virneikar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 

SCC OnLine Bom 2418 
Rakesh Laxman Gaikwad v. State of Maharashtra, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 

2406 
Royal Realtors Landmarks (P) Ltd. v. Shah Housecon (P) Ltd., (G.S. Kulkarni and Advait M. Sethna, 

JJ.), 2025 SCC OnLine Bom 2415 
Santosh Anant Parab v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 

Bom 2410 
Star Deep Coop. Housing Society Ltd. v. Municipal Corpn. of Greater Mumbai, (A.S. Gadkari and 

Kamal Khata, JJ.), 2025 SCC OnLine Bom 2433 
Sujal Mangala Birwadkar v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.), 

2025 SCC OnLine Bom 2426 
Supriya Vasant Kothari v. State of Maharashtra, (Revati Mohite Dere and Dr Neela Gokhale, JJ.), 

2025 SCC OnLine Bom 2435 
Surendra Shah v. Brihanmumbai Municipal Corpn., (A.S. Gadkari and Kamal Khata, JJ.), 2025 SCC 

OnLine Bom 2438 
Swati Tukaram Kamble v. Mohmedan Education Society, (M.M. Sathaye, J.), 2025 SCC OnLine 

Bom 2411 
Thereza Fernandes v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 

Bom 2439 
Tukaram Baban Chaudhary v. State of Maharashtra, (A. S. Gadkari and Kamal Khata, JJ.), 2025 

SCC OnLine Bom 2432 
Vast Media Network (P) Ltd. v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 

2025 SCC OnLine Bom 2420 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737481


 - 7 - 

© EBC Publishing Pvt Ltd 

Vianaar Facilities (P) Ltd. v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 
OnLine Bom 2440 

Vidhyadhar Rame Pokhre v. State of Goa, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2408 
West Coast Shipyard v. Sanghi Brothers (Indore) (P) Ltd., (Valmiki Menezes, J.), 2025 SCC OnLine 

Bom 2417 
  
Calcutta High Court   [129] 

Abdul Latif v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5095 
Abhijit Majumdar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5128 
Adityabaran Chandra v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5186 
Ahok Chakraborty v. State of W.B., (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 5064 
Amiya Sarkar v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5119 
Ananda Gopal Saha v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5162 
Ananda Gopal Saha v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5172 
Anjali Ganguly v. Punjab National Bank, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5185 
Anowara Bibi S.K. v. W.B. State Electricity Distribution Co. Ltd., (Kausik Chanda, J.), 2025 SCC 

OnLine Cal 5174 
Arati Bala Devi v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 5083 
Arijit Das v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 5188 
Ashish Agarwal v. Visva-Bharati, (Biswajit Basu, J.), 2025 SCC OnLine Cal 5123 
Ashoke Kumar Dutta v. W.B. State Electricity Distribution Co. Ltd., (Aniruddha Roy, J.), 2025 SCC 

OnLine Cal 5176 
Baisakhi Pal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5145 
Bajrang Enterprise v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 5085 
Barun Kumar Ghatak v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 5149 
Bharat Petroleum Corpn. Ltd. v. Kaushik Ganguly, (Soumen Sen and Smita Das De, JJ.), 2025 SCC 

OnLine Cal 5065 
Bikash Ranjan Khanra v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5140 
Birendra Nath Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5099 
Carry Co. v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5170 
Chandan Roy Chowdhury v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 5175 
Deepak Jagwani v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5138 
Deepanjan Biswas v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5182 
Dhrubabrata Kadia v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5089 
Dipak Kumar Hazra v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5139 
Dipankar Das (Dr.) v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5103 
Dipankar Malik v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5129 
Dynax Apparel (P) Ltd. v. Asgar Ali Laskar, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 

SCC OnLine Cal 5131 
Fakir Chandra Ghosh v. State of W.B., (Partha Sarathi Chatterjeee, J.), 2025 SCC OnLine Cal 5156 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737504


 - 8 - 

© EBC Publishing Pvt Ltd 

Gajanand Agency Services (P) Ltd. v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 
5137 

Gangadhar Mondal v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5148 
Himanshu Kumar v. Union of India, (Gaurang Kanth, J.), 2025 SCC OnLine Cal 5086 
HPA Transtrade (P) Ltd. v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 5158 
Ishika Fertilizers Ltd. v. Electro Mech Material Handling Systems India (P) Ltd., (Sabyasachi 

Bhattacharyya and Uday Kumar, JJ.), 2025 SCC OnLine Cal 5070 
Jayanti Banerjee v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5090 
Joyita Basak v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5130 
Kader Mahammed v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5116 
Kakali Paria v. State of W.B., (Soumen Sen and Smita Das De, JJ.), 2025 SCC OnLine Cal 5078 
Kakoli Majumdar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5143 
Kamalendu Basak v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5101 
Karimul Khan v. National Investigating Agency, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 

2025 SCC OnLine Cal 5063 
Krishna Technochem (P) Ltd. v. Commr. of Revenue, (Raja Basu Chowdhury, J.), 2025 SCC OnLine 

Cal 5169 
Kunal Mondal v. Commr. of Revenue, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5134 
Labani Banerjee v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5168 
Last Peak Data (P) Ltd. v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 5114 
Leena Sarkar (Bose) v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5111 
Madhu Bansal v. Union of India, (Gaurang Kanth, J.), 2025 SCC OnLine Cal 5081 
Maharani Manna v. Subhas Adak, (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 5079 
Mallika Kuley v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5102 
Manat De v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5094 
Mandira Banerjee Chatterjee v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5157 
Manglahat Construction & Builders (P) Ltd. v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC 

OnLine Cal 5136 
Manirujjaman v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5118 
Manoj Majumdar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5107 
Masud Karim Sarkar v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5132 
Meratun Bewa v. Tajmira Bewa, (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 5061 
Minakshi Ghosh v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5165 
Mohd. Ebrahim Shaikh v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 5177 
Mohd. Monzur Alam v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5106 
Mohd. Rahanul Alam v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5146 
Mohd. Raisuddin v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5105 
Mohd. Selim Aktar Parvez v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 

5122 
Mohd. Taijul Islam v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5108 
Mohd. Washimul Bari v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5104 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737550


 - 9 - 

© EBC Publishing Pvt Ltd 

Mostafa Jahangir Biswas v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 5161 
New India Assurance Co. Ltd. v. Uma Chatterjee, (Ananya Bandyopadhyay, J.), 2025 SCC OnLine 

Cal 5068 
Nikhil Chandra Ray (Dr.) v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 5082 
Nikhil Das v. Siliguri Municipal Corpn., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 5080 
Nripendra Lal Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5096 
Nur Ali v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5144 
Panmani Saren v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5159 
Papia Sarkar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5100 
Parekh Aluminex Ltd. v. Venus Orchards (P) Ltd., (Ajay Kumar Gupta, J.), 2025 SCC OnLine Cal 

5062 
Paresh Nath Saha v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5180 
Pijush Barman v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 5084 
Pradip Kumar Bandyopadhyay v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5178 
Prestige Fee Car Parking Coop. Society Ltd. v. State of W.B., (Kausik Chanda, J.), 2025 SCC 

OnLine Cal 5183 
Prokash Nag v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5154 
R.P. Techsoft International (P) Ltd. v. Commr. of Revenue, (Raja Basu Chowdhury, J.), 2025 SCC 

OnLine Cal 5163 
Rabindra Nath Bar v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 5135 
Rahul Amin Molla v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5087 
Rajat Kumar Varshney v. Central Bank of India, (Tapabrata Chakraborty and Reetobroto Kumar 

Mitra, JJ.), 2025 SCC OnLine Cal 5067 
Rajib Kumar Kar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5093 
Rubina Khatun v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5147 
S.K. Najibar Rahaman v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5151 
Sadhan Karmakar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5153 
Sahinur Bibi v. United India Insurance Co. Ltd., (Ananya Bandyopadhyay, J.), 2025 SCC OnLine 

Cal 5066 
Sajidul Dhali v. State of W.B., (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 5187 
Salma Bibi v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5120 
Samim Ikbal Khan v. Union of India, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 5164 
Sanchita Ray v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5112 
Sanjib Naskar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5126 
Sarif Mondal v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5133 
Saroj Kumar Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5127 
Shib Sankar Saha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5152 
Shiv Charan Meena v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5179 
Shreyasi Dey v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5113 
Shyam Sundar Das v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5117 
Sipra Das v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5125 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737571


 - 10 - 

© EBC Publishing Pvt Ltd 

Sisir Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5115 
Sitesh Chandra Roy v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5097 
Snehasis Das v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5109 
Somnath Mandal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5124 
Soumen Mondal v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5173 
Srei Equipment Finance Ltd. v. Trinity Alternative Investment Managers Ltd., (Shampa Sarkar, J.), 

2025 SCC OnLine Cal 5060 
State of W.B. v. Biswarup Saw Mill, (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 5072 
State of W.B. v. Goutam Ghosh, (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 5074 
State of W.B. v. Gulab Bhai P. Chandrana, (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 5075 
State of W.B. v. Kanta, (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 5073 
State of W.B. v. Prova Prosad, (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 5071 
State of W.B. v. Utpal Das, (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 SCC 

OnLine Cal 5077 
Subhankar Koley v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 5181 
Subir Deb Roy v. North Bengal STC, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5155 
Subrata Roy v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5088 
Sudeep Chitlangia v. Kanchan Jyoti Rao, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 

SCC OnLine Cal 5069 
Sujoy Bala v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5092 
Sukla Mazumder v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5098 
Suphal Chandra Pramanik v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 

5160 
Supriyo Mukherjee v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 5184 
Suranjan Karmakar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5091 
Swarup Sarkar v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 5171 
T.E. Thomson & Co. Ltd. v. Swarnalata Chopra Nee Kapur, (Soumen Sen and Smita Das De, JJ.), 

2025 SCC OnLine Cal 5076 
Tapan Das v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5141 
Tarun Ganai v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5121 
Tarun Kumar Das v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5142 
Truvolt Engineering Co. (P) Ltd. v. Director General of GST Intelligence, (Raja Basu Chowdhury, 

J.), 2025 SCC OnLine Cal 5167 
Vidya Singh v. Commr., (Bivas Pattanayak, J.), 2025 SCC OnLine Cal 5166 
Vijai Shree (P) Ltd. v. Sogra Bibi, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5150 
X12 v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 5110 

  
Chhattisgarh High Court   [103] 

Aditi Tiwari v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6124 
Akshat Shrivasan v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6055 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737652


 - 11 - 

© EBC Publishing Pvt Ltd 

Amar Das v. Amrita Bai, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 6087 
Amit Kumar Thakur v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 6058 
Amol Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6053 
Amritlal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6070 
Anil Kumar Chandra v. Maniram Chandra, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 

6044 
Anil Kumar Jain v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6108 
Anil Prasad Gupta v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6131 
Anjana Dewangan v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6100 
Apol Kindo v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6125 
Ashish Jaysawal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6065 
Ashish Kumar Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 6135 
Baldau Singh Thakur v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6097 
Bhartis Sai Bhagat v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 6093 
Birendra Kumar Soni v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6144 
Chand Tara v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6136 
Chandrajeet Singh Rathore v. R. Prasanna, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 6063 
Chandrika Prasad Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6101 
CIT v. Sanjay Agrawal, (Sanjay K. Agrawal and Deepak Kumar Tiwari, JJ.), 2025 SCC OnLine Chh 

6079 
Dev Nishad Alias Bhata v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 6094 
Devchand Yadav v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6113 
Dhaniram Pathak v. State of Chhattisgarh, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.), 

2025 SCC OnLine Chh 6050 
Dharku Ram v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 6052 
Dinesh Singh Uikey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6126 
Divya Mishra v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6129 
Dolchand Patel v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6120 
Ganeshiya Bai v. Gangotri Bai Patel, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 6051 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737648


 - 12 - 

© EBC Publishing Pvt Ltd 

Ghanshyam v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 6068 
Girish Kumar Dewangan v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC 

OnLine Chh 6114 
Gopal Yadav v. South Eastern Coal Fields Ltd., (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 

6146 
Gopinath Naik v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6132 
Govindram Kashyap v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 

6095 
Hari Prasad Rajwade v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6139 
Harish Gajbhiye v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6098 
Hemchand Borvanshi v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 

2025 SCC OnLine Chh 6081 
Jagatpal Bunkar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6090 
Janakdulari Gaur v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6142 
Jawahir v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6078 
Kalpana Tiwari v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6107 
Kamlesh Dedhiya v. Jyoti Lodha, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 6046 
Kamta Ram Sahu v. State of Chhattisgarh, (Sanjay S. Agrawal, J.), 2025 SCC OnLine Chh 6049 
Khushbun Nisha v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6110 
Kiran Devi Painkara v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6109 
Komal Kumar Yadu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6099 
Kripa Ram Sonkar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6118 
Krishna Ram v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6091 
Kuldeep Kumar Devangan v. Mohd. Junaid Meman, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine 

Chh 6048 
Lakhmu Ram (Kashyap) v. Chhattisgarh State Power Distribution Co. Ltd., (Rakesh Mohan Pandey, 

J.), 2025 SCC OnLine Chh 6096 
Luddu Ram Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6077 
Luku Dhruva v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6064 
Maghan Singh v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6112 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737709


 - 13 - 

© EBC Publishing Pvt Ltd 

Mahendra Chaudhary v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 
SCC OnLine Chh 6089 

Manisha Gupta v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 
6123 

Minketan Patel v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 
6122 

Naresh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6069 
Naveen Pathak v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6057 
Neera Siddiqui v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6133 
Nidhi Gupta v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6116 
Nisha Dubey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6130 
Nyayeshwar Kumar Patail v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC 

OnLine Chh 6119 
Omprakash Jangade v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6134 
Parul Awasthi v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6105 
Priyanka Minj v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6141 
Raghuveer Singh v. Chitrekha Bai, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 6062 
Rajesh Rai v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6056 
Rakesh Kumar Verma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6111 
Rama Goswami v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6128 
Ramanuj Taram v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6127 
Ramesh Vishwakarma v. Commr., (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 2025 SCC 

OnLine Chh 6080 
Ratiram Sidar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6106 
Ravikant Kashyap v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 6059 
Roshan Lal Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6076 
Sadhu Ram v. South Eastern Coalfields Ltd., (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 

6145 
Samay Lal Anant v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6067 
Sandhya Deshpandey v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6121 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737718


 - 14 - 

© EBC Publishing Pvt Ltd 

Sanjay Kaachi (Patel) v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 
SCC OnLine Chh 6054 

Sanjeet Kumar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 
OnLine Chh 6092 

Sanju Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6066 
Satish Tandon v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6104 
Savita Mishra v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6102 
Seema Dhruv v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6137 
Shipra Yadav v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6115 
Shivkumar Kaushik v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine 

Chh 6138 
Shri Ganesh Tractors v. Mahesh Ram Kumbhkar, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine 

Chh 6047 
State of Chhattisgarh v. Brijbihari Singh, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.), 2025 

SCC OnLine Chh 6045 
Sumant Kumar Agrasingh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 6060 
Sundar Lal Naag v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6103 
Suyash Dubey v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 6088 
Tarachand v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6071 
Vandana Patel v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6117 
Vinita Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 6143 
Vivek Shukla v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6072 
Vivek Shukla v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6073 
Vivek Shukla v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6074 
Vivek Shukla v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6075 
X23 v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 6061 
Yamuna Verma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 

6140 
Zila Sahakari Kendriya Bank v. Lalit Kumar Rathore, (Ramesh Sinha, C.J. and Bibhu Datta Guru, 

J.), 2025 SCC OnLine Chh 6082 
Zila Sahakari Kendriya Bank v. Lekha Kashyap, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 6085 
Zila Sahakari Kendriya Bank v. Santosh Kaushik, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 6083 
Zila Sahakari Kendriya Bank v. Sunil Kumar Sahu, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 6086 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737683


 - 15 - 

© EBC Publishing Pvt Ltd 

Zila Sahakari Kendriya Bank v. Topesh Vastrakar, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 
2025 SCC OnLine Chh 6084 

  
Gauhati High Court   [42] 

Amal Kumar Das v. State of Assam, (Nelson Sailo, J.), 2025 SCC OnLine Gau 3115 
B.N. Infraprojects v. Union of India, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3109 
Bhaskar Dutta v. State of Assam, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3102 
Bipul Baruah v. State of Assam, (Arun Dev Choudhury, J.), 2025 SCC OnLine Gau 3108 
Brahma Kanta Sarkar v. State of Assam, (Arun Dev Choudhury, J.), 2025 SCC OnLine Gau 3104 
Chandralekha Deka v. State of Assam, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3123 
F. Lalhungliana v. John LT Sanga, (Marli Vankung, J.), 2025 SCC OnLine Gau 3086 
Hirabati Bhagat v. State of Assam, (Nelson Sailo, J.), 2025 SCC OnLine Gau 3106 
ICICI Lombard General Insurance Co. Ltd. v. Gopa Das, (Robin Phukan, J.), 2025 SCC OnLine 

Gau 3087 
Jessy Zosangkhuma v. State of Mizoram, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 3118 
Jiaur Rahman v. State of Assam, (Susmita Phukan Khaund, J.), 2025 SCC OnLine Gau 3084 
Kamal Debnath v. State of Assam, (Kalyan Rai Surana and Malasri Nandi, JJ.), 2025 SCC OnLine 

Gau 3098 
Kamardeen Oaladeji Oladimeji v. Union of India, (Kalyan Rai Surana and Malasri Nandi, JJ.), 2025 

SCC OnLine Gau 3107 
Kamkholun Lhoujen v. Gauhati High Court, (Devashis Baruah, J.), 2025 SCC OnLine Gau 3112 
Kishan Lal Singhi v. State of Assam, (Arun Dev Choudhury, J.), 2025 SCC OnLine Gau 3116 
Kusheswar Hazarika v. State of Assam, (Nelson Sailo, J.), 2025 SCC OnLine Gau 3119 
Lal Babu Basfore v. Union of India, (Yarenjungla Longkumer, J.), 2025 SCC OnLine Gau 3122 
Land Revenue & Settlement Department v. B. Chhuasa, (Mridul Kumar Kalita and Shamima Jahan, 

JJ.), 2025 SCC OnLine Gau 3097 
Land Revenue & Settlement Department v. B. Johnson, (Mridul Kumar Kalita and Shamima Jahan, 

JJ.), 2025 SCC OnLine Gau 3095 
Land Revenue & Settlement Department v. Zohruailiana, (Mridul Kumar Kalita and Shamima 

Jahan, JJ.), 2025 SCC OnLine Gau 3096 
Maa Manosha Trade Com. v. State of Assam, (Michael Zothankhuma, J.), 2025 SCC OnLine Gau 

3113 
Maniruddin Ahmed v. State of Assam, (Susmita Phukan Khaund, J.), 2025 SCC OnLine Gau 3085 
Mohan Saikia v. State, (Soumitra Saikia, J.), 2025 SCC OnLine Gau 3103 
Mokbul Hussain Patowary v. State of Assam, (Michael Zothankhuma, J.), 2025 SCC OnLine Gau 

3117 
N.F. Railway v. State of Mizoram, (Marli Vankung, J.), 2025 SCC OnLine Gau 3101 
Nabarup Rural Development Society v. State of Assam, (Arun Dev Choudhury, J.), 2025 SCC 

OnLine Gau 3105 
National Highways & Infrastructure Development Corpn. Ltd. v. T. Zahluta, (Mridul Kumar Kalita 

and Shamima Jahan, JJ.), 2025 SCC OnLine Gau 3094 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737782


 - 16 - 

© EBC Publishing Pvt Ltd 

Nirmal Phangcho v. State, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3124 
Nur Mahammad Ali v. State of Assam, (Soumitra Saikia, J.), 2025 SCC OnLine Gau 3120 
P.C. Vanlallawma v. State of Mizoram, (Mridul Kumar Kalita and Shamima Jahan, JJ.), 2025 SCC 

OnLine Gau 3099 
Pankaj Choudhury v. State of Assam, (Michael Zothankhuma, J.), 2025 SCC OnLine Gau 3121 
Ranjit Baruah v. State of Assam, (Kaushik Goswami, J.), 2025 SCC OnLine Gau 3125 
Secretary of Catholic Mission LP/ME School v. State of Assam, (Manash Ranjan Pathak, J.), 2025 

SCC OnLine Gau 3088 
Shashi Kumar Choudhary v. Commr., (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 3111 
Shashi Kumar Choudhary v. State of Assam, (Sanjay Kumar Medhi, J.), 2025 SCC OnLine Gau 

3110 
State of Assam v. Binod Kumar Agarwalla, (Suman Shyam, J.), 2025 SCC OnLine Gau 3090 
State of Assam v. Biswajit Sarma, (Suman Shyam, J.), 2025 SCC OnLine Gau 3093 
State of Assam v. Giasuddin Ahmed, (Suman Shyam, J.), 2025 SCC OnLine Gau 3089 
State of Assam v. Rajeeb Kumar Gogoi, (Suman Shyam, J.), 2025 SCC OnLine Gau 3092 
State of Assam v. SMI Enterprise, (Suman Shyam, J.), 2025 SCC OnLine Gau 3091 
Thepusa Vadeo v. Union of India, (Kakheto Sema, J.), 2025 SCC OnLine Gau 3100 
Uttara Duarah v. State of Assam, (Kardak Ete, J.), 2025 SCC OnLine Gau 3114 

  
Gujarat High Court   [7] 

Delta Ship Spare Parts v. MT MAX Star, (Aniruddha P. Mayee, J.), 2025 SCC OnLine Guj 2152 
Kanakadurga Finance Ltd. v. State of Gujarat, (S.V. Pinto, J.), 2025 SCC OnLine Guj 2153 
Manjudevi Nainaram Jaat v. State of Gujarat, (Divyesh A. Joshi, J.), 2025 SCC OnLine Guj 2154 
Narendra Bhagwatiprasad Panchal v. Union of India, (Sunita Agarwal, C.J. and D.N. Ray, J.), 2025 

SCC OnLine Guj 2156 
ONGC Ltd. v. Zubedaben, (Devan M. Desai, J.), 2025 SCC OnLine Guj 2155 
Trafigura India (P) Ltd. v. Union of India, (N.V. Anjaria and Bhargav D. Karia, JJ.), 2023 SCC 

OnLine Guj 5086 
Vasant v. State, (P.M. Raval and Ilesh J. Vora, JJ.), 2025 SCC OnLine Guj 2157 

  
Jharkhand High Court   [7] 

Bali Singh v. State of Jharkhand, (Sujit Narayan Prasad, J.), 2025 SCC OnLine Jhar 2716 
Balkishun Ram v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 2721 
Gitasree Pandey v. State of Bihar, (M.S. Ramachandra Rao, C.J. and Rajesh Shankar, J.), 2025 SCC 

OnLine Jhar 2719 
Om Prakash Kesri v. Chintu Devi, (Anubha Rawat Choudhary, J.), 2025 SCC OnLine Jhar 2722 
Om Ranjan Kumar v. Sakhi Chand Sahu, (Sanjay Kumar Dwivedi, J.), 2025 SCC OnLine Jhar 2718 
Sahil Ratusaria v. Union of India, (Sujit Narayan Prasad, J.), 2025 SCC OnLine Jhar 2717 
St. Joseph's College v. Jharkhand State Information Commission, (Sujit Narayan Prasad and Rajesh 

Kumar, JJ.), 2025 SCC OnLine Jhar 2720 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737888


 - 17 - 

© EBC Publishing Pvt Ltd 

  
Karnataka High Court   [696] 

A. Sadyojathaiah v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 
11027 

A.M. Chandramouli v. Commr., (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11210 
A.N. Kumar v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10806 
A.Y. Ramannavar & Sons v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 11148 
Aakash v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 5941 
Abdul Bashir v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10862 
Abdul Hameed v. State of Karnataka, (Anant Ramanath Hegde, J.), 2024 SCC OnLine Kar 5911 
Abdul Munaf v. State of Karnataka, (Venkatesh Naik T, J.), 2024 SCC OnLine Kar 10682 
Abdul Rashid v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10852 
Abdul Rasool Mohd. Ibrahim Dharwadkar v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC 

OnLine Kar 10993 
Abdul Sattar v. Mohd. Ashraf Lowna, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10834 
Abdulmunaf v. Chief Officer, Municipality, (M.G. Uma, J.), 2024 SCC OnLine Kar 10676 
Abhinandan Vanraj Lengade v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 

11068 
Adrush v. Agriculture Market Department, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

11006 
Afzal Khan v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3617 
Aijaz Gulam Husen Khan v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 11058 
Aishwarya Revankar v. Authorized Officer, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

10825 
Ajay v. Appellate Authority/Additional Chief Secretary, Home Department, (Ravi V. Hosmani, J.), 

2024 SCC OnLine Kar 10757 
Ajay v. Gram Panchayat Office, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11012 
Akkamma v. District Commr., (M.I. Arun, J.), 2024 SCC OnLine Kar 11171 
Al-Ameen Progressive Educational Society v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC 

OnLine Kar 10791 
Allappa v. Commr., (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10719 
Allgotrip Hospitality (P) Ltd. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 10912 
Amaresh Yatagal (Dr) v. Kannada Vishwavidhyala, (Shivashankar Amarannavar, J.), 2024 SCC 

OnLine Kar 10842 
Amaresh v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4959 
Ambarish v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3626 
Anand G. v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4359 
Angadi Abdulghani Sab v. Angadi Ajeej Sab, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

10823 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738535
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738302


 - 18 - 

© EBC Publishing Pvt Ltd 

Anil Shattuppa Benake v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10720 
Anjineyya v. Sree Basaweshwara Pattina Souharda Sahakari Niyamita, (Sachin Shankar Magadum, 

J.), 2024 SCC OnLine Kar 10952 
Annappa v. Secretary, (M.G. Uma, J.), 2024 SCC OnLine Kar 10673 
Annapurna v. Commr., Bagalkot, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 11162 
Annasab Apanna Kambale v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10897 
Anthony v. Tasildhar, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 11137 
Appanna Kareppa Kitroji v. Parasharam Bahirjee Desai, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 11131 
Apsana v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10770 
Area Site Leader v. Ramesh, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11122 
Arihant Industries v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

11107 
Aruna v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3683 
Arunkumar v. Manjunathasingh, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10721 
Arvind v. Mahaveer Coop. Bank Ltd., (M.G. Uma, J.), 2024 SCC OnLine Kar 10856 
Ashok v. Commr. of Excise, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10941 
Ashok v. Mahadevi, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10644 
Ashok v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10690 
Ashok v. Taluka Municipal Officer, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10696 
Ashok v. Venkanna, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10705 
Ashoka T. v. State of Karnataka, (Mohammad Nawaz, J.), 2024 SCC OnLine Kar 4158 
Asif v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4011 
Ataulla v. Appellate Authority/Additional Chief Secretary, Home Department, (Ravi V. Hosmani, J.), 

2024 SCC OnLine Kar 10731 
Athani Sugars Ltd. v. Joint Commr. of Central Gst & Central Excise, (M.G. Uma, J.), 2024 SCC 

OnLine Kar 11023 
Aubkhan Akbarkhan Pathan v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 10930 
Avinash v. Kasturewwa, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10688 
Ayyappadas Rathod v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3682 
B. Ranjini v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 11047 
B. Shafi v. Commr., (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10732 
B. Sudhakar v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10950 
B.S. Poornima v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4426 
B.T. Balachandrappa v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4124 
B.T. Raju v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 3925 
Babasaheb v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10985 
Babu Nayaka v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10789 
Badashasab v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10961 
Bagi Social Club v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10701 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738030


 - 19 - 

© EBC Publishing Pvt Ltd 

Balaji Enterprises v. Indian Bank (Allhabad Bank), (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 
10755 

Balaji Friends Assn. Kerur Badami v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine 
Kar 10666 

Balappa Ramappa Padekanur v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine 
Kar 4955 

Balappa v. Joint Director of Land Records, (M.G. Uma, J.), 2024 SCC OnLine Kar 10766 
Balappa v. Karnataka State Small Scale Industries Development Corpn., (Ravi V. Hosmani, J.), 2024 

SCC OnLine Kar 11087 
Bannappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3679 
Bapu Janu Yadav v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 10957 
Basappa v. Commr., (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10807 
Basappa v. Somayya, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10861 
Basavana Gowda v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 5919 
Basavangouda v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11115 
Basavaraj v. Karnataka Vikas Grameen Bank, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10698 
Basavaraj v. Special Land Acquisition Officer & Competent Authority National Highways, (Pradeep 

Singh Yerur, J.), 2024 SCC OnLine Kar 10797 
Basavaraj v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 11265 
Basaveshwara Trading Co. v. Agriculture Market Department, (Sachin Shankar Magadum, J.), 2024 

SCC OnLine Kar 11081 
Basawwa v. Kalllappa, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10783 
Beerappa v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11173 
Belagavi Urban Development Authority v. Mallawwa, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 10811 
Belgaum Zilla Prathamik Shikshan Samiti Belagavi v. State of Karnataka, (M.G.S. Kamal, J.), 2024 

SCC OnLine Kar 10765 
Bellary & Co. v. Agriculture Market Department, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 11062 
Bhadrappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3690 
Bharath Prabhakar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3910 
Bharti Axa General Insurance v. Minor B. Mukesh, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 11038 
Bhaskar B.R. v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 1903 
Bhausaheb v. Syndicate Bank, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3752 
Bheemanagouda v. Commr., (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10709 
Bheemrao v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3592 
Bhimappa v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 3662 
Bhimaraya v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10857 
Bhimasen v. Shanta, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10672 
Bhodiraj v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 4896 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737908


 - 20 - 

© EBC Publishing Pvt Ltd 

Bhogalingeshwar v. State, (Umesh M. Adiga, J.), 2024 SCC OnLine Kar 5944 
Bindu Bafna v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4424 
Bloo Cafe v. State, (M.I. Arun, J.), 2024 SCC OnLine Kar 11036 
Boragaonwadi Prathamik Krushi Pattin Sahakari Sangh Niyamit v. State of Karnataka, (Sachin 

Shankar Magadum, J.), 2024 SCC OnLine Kar 11133 
C.G. Bellad & Sons v. Agriculture Marketing, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11149 
C.G. Math v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11051 
C.K. Srinivas v. Karnataka Power Corpn. Ltd., (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10828 
C.N. Mallikarjuna Reddy v. Union Bank of India, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 

1925 
Canara Bank v. SLN CNC Tech (P) Ltd., (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 1924 
Celestine John Fernandes v. Senior Branch Manager, Hrd-Karnataka Zone Human Resources 

Department, Bank of India, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 10636 
Chandrakala v. Executive Engineer, Hescom, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

10885 
Chandrakanth v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3636 
Chandrappa v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10665 
Chandrashekar v. Commr., (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10661 
Chandrashekar v. State, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1911 
Chandrasingh v. Hanamanthsingh, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10946 
Chandrawwa v. Chandrappa, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10956 
Chankakya Enterprises v. Food Tender Accepting Authority of Social Welfare Department, (Ravi V. 

Hosmani, J.), 2024 SCC OnLine Kar 10776 
Channabasanagouda Girishgouda v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine 

Kar 10763 
Channabasanagouda v. Hubballi Dharwad Municipal Corpn., (Sachin Shankar Magadum, J.), 2024 

SCC OnLine Kar 11155 
Channappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1912 
Chief Engineer, Construction, South Western Railway v. Gundappa Arali, (Sachin Shankar Magadum, 

J.), 2024 SCC OnLine Kar 10771 
Chief Engineer, Construction, South Western Railway v. Marigundappa, (Sachin Shankar Magadum, 

J.), 2024 SCC OnLine Kar 10768 
Chief Engineer, Construction, South Western Railway v. N. Murali Krishna, (Sachin Shankar 

Magadum, J.), 2024 SCC OnLine Kar 10769 
Chief Engineer, Construction, South Western Railway v. N. Seethalakshmi, (Sachin Shankar 

Magadum, J.), 2024 SCC OnLine Kar 10767 
Chief Engineer, Construction, South Western Railway v. Vishwanath Arali, (Sachin Shankar 

Magadum, J.), 2024 SCC OnLine Kar 10775 
Chief Engineer v. Huligemma, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10773 
Chousan Collage of Education v. Karnataka University, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 

10992 
Christananda v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3620 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738145


 - 21 - 

© EBC Publishing Pvt Ltd 

Crystal Media Advertisement v. Central University, (V. Srishananda, J.), 2024 SCC OnLine Kar 
11216 

D. Prabhakar v. Ballari City Corpn., (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10903 
D. Shivakumar v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 1902 
D.S. Mallaplur v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11060 
Darshan Gowda D. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1910 
Darshan Parthiram G. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4335 
Daya v. BSNL, (S.G. Pandit and G. Basavaraja, JJ.), 2024 SCC OnLine Kar 11056 
Dayanand v. Belagavi Urban Development Authority, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 10963 
Dayanand v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4941 
Dayihalima v. Chief Engineer, Bagalkot Town Development Authority, (Ravi V. Hosmani, J.), 2024 

SCC OnLine Kar 11099 
Deenabandhu Coop. Housing Society Ltd. v. Meenakshi I. Timmanal, (Ravi V. Hosmani, J.), 2024 

SCC OnLine Kar 10890 
Deepak K.R. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4272 
Deepalaxmi v. Prasad, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10884 
Demanna v. Subhas, (M.I. Arun, J.), 2024 SCC OnLine Kar 11194 
Devakki v. Kasavva, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10753 
Devamma v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4888 
Devaraj Nayak v. State of Karnataka, (Hemant Chandangoudar, J.), 2024 SCC OnLine Kar 4900 
Devegowda B.S. v. State of Karnataka, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 5917 
Devindrappa v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 3599 
Dhanush Kumar Konchady v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4062 
Dhulappa v. Basappa, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10892 
Divangata Venkamma Goudashani v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 

11229 
Divisional Controller (South) v. Vasant B. Jogi, (Shivashankar Amarannavar, J.), 2024 SCC OnLine 

Kar 11024 
Divisional Controller NWKRTC v. Ganapati, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11045 
Divisional Controller, NWKRTC v. Abdulsattar Hismaddin Khazi, (Shivashankar Amarannavar, J.), 

2024 SCC OnLine Kar 10980 
Divisional Controller, NWKRTC v. Chandrashekhar, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 

11204 
Divisional Controller, NWKRTC v. Rudrayya, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10793 
Divisional Controller, NWKRTC v. Sangappa, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11198 
Divisional Controller, NWKRTC v. Sundarsing Rajaramsing Angadi, (M.G.S. Kamal, J.), 2024 SCC 

OnLine Kar 11160 
Dodda Ambanna v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3606 
Dodda Durgoji v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 4893 
Doddawwa v. Ramappa, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 11105 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738528


 - 22 - 

© EBC Publishing Pvt Ltd 

Dttatreya v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10818 
Durugappa Beragi v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3623 
Emeka v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3611 
Employees Provident Fund of the West Cost Paper Mills Ltd. v. Regional Provident Fund, 

(Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 11016 
Erappaji v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4137 
Fakirappa v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10724 
Fakkirappa Balappa Chavan v. Enforcement Directorate, (M. Nagaprasanna, J.), 2024 SCC OnLine 

Kar 3999 
Fakkirappa v. District Traditional Forest, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

11059 
Fakkirsab v. Union of India, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 11109 
Fasaludheen v. State, (Mohammad Nawaz, J.), 2024 SCC OnLine Kar 4074 
Fayazahamad v. Management of NWKRTC, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11156 
Friends Sports Cultural Recreation Assn. v. State of Karnataka, (M.I. Arun, J.), 2024 SCC OnLine 

Kar 11175 
G. Prakash Reddy v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

11125 
G. Prakash Reddy v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 11218 
G. Rajshakar v. General Manager, South Western Railway, (M.G.S. Kamal, J.), 2024 SCC OnLine 

Kar 10713 
G. Ramalinganagouda v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

10836 
G.M. Mundinmani v. State of Karnataka, (S.G. Pandit and G. Basavaraja, JJ.), 2024 SCC OnLine Kar 

10827 
Gaibusab v. Lalsab, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11120 
Gajanan Patil v. State of Karnataka, (S.G. Pandit and G. Basavaraja, JJ.), 2024 SCC OnLine Kar 

10891 
Gajendra v. Commr., (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10684 
Gangadhara v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4277 
Gangamma v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10948 
Gangappa Kallappa Waddin v. Nandini, (M.I. Arun, J.), 2024 SCC OnLine Kar 11197 
Gangappa v. State, (V. Srishananda, J.), 2024 SCC OnLine Kar 3612 
Gangubai v. LAO & Assistant Commr., (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10983 
Geetabai v. Abidanwar, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11083 
Geetha v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 10772 
Gilai Srikanth Reddy v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3619 
Gnaneshwar Suresh v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4344 
Golden Recreation Assn. v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10727 
Gopal C. v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 3904 
Gopal v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10865 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738477


 - 23 - 

© EBC Publishing Pvt Ltd 

Goudappagouda v. Basavaraj, (M.I. Arun, J.), 2024 SCC OnLine Kar 11177 
Govinda Shetty v. Anjali A Kumar, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 1918 
Grasim Industries Ltd. v. Haleshappa, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10979 
Gundamma v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3746 
Guru Adavisiddeshwar v. District Registrar of Societies & Deputy Registrar of Coop. Societies, 

(Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 11031 
Gurukula Education Trust (R), Gurukula Residential School v. Recovery Officer, the Employees State 

Insurance Corpn., (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10866 
Gurulingadevaru v. Chief Officer, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10685 
Guruprasad v. State of Karnataka, (Umesh M. Adiga, J.), 2024 SCC OnLine Kar 3630 
Gururaj M. Agalatakatti v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11112 
Gururaj v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3676 
Gururaja v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3928 
H. Goneppa v. G. Basappa, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11121 
H.M.S. Richard Kumar v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine 

Kar 10635 
Halappa v. Jayanna, (M.G. Uma, J.), 2024 SCC OnLine Kar 11185 
Halappa v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10855 
Halappa v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10810 
Hanamant v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10919 
Hanamantappa v. Commr., (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10693 
Hanamantgouda v. Yallappa, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10830 
Hanamanth v. Rudrappa, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10686 
Hanamegouda v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4894 
Hanmant Singh v. Lalitabai, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10784 
Hanumeshi v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10730 
Harbajan Singh v. Ballari City Corpn. Ballari, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

10874 
Haribhau v. Ajay, (M.G. Uma, J.), 2024 SCC OnLine Kar 10964 
Harish P. v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 5916 
Harish R. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4381 
Harishchandra Venkatramana Gaonkar v. Commr., (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 10887 
Harsha Recreation & Assn. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 11103 
Harshavardan v. State, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4154 
HDFC ERGO General Insurance Co. Ltd. v. Ningappa, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 10995 
Hescom Represented v. Demavva, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11189 
Hiremath Paints, Hardwre & Electrical v. CCT, (M.G. Uma, J.), 2024 SCC OnLine Kar 11134 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738119


 - 24 - 

© EBC Publishing Pvt Ltd 

Husensab v. Commr., Rehabilitation & Reconstruction, Land Acquisition Upper Krishna Project, 
(Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 11193 

India Sugars & Refineries Ltd. v. ISR Workers Union, (Sachin Shankar Magadum, J.), 2024 SCC 
OnLine Kar 10812 

Irappa v. Special Land Acquisition Officer & Competent Authority National Highways, (Pradeep 
Singh Yerur, J.), 2024 SCC OnLine Kar 10796 

Iravva v. Kallappa, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10752 
Irayya v. Panchayat Development Officer, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

11159 
Irayya v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10747 
Irfaan v. Special Executive Magistrate, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10718 
Irfan v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10656 
Isamuddin Khazi v. State of Karnataka, (S.G. Pandit and G. Basavaraja, JJ.), 2024 SCC OnLine Kar 

10898 
Ishaan Sports Recreation Assn. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 10835 
Ishwar v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10868 
Ishwar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3583 
Jafar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3687 
Jafarsab v. Makhabul, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11046 
Jagadeesh v. Municipal Council Ilakal, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11202 
Jagadish v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11135 
Jairam v. Hubli Dharwad Municipal Corpn. Navanagar, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 11030 
Jaithunabee v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 4922 
Jatteppa v. State of Karnataka, (Venkatesh Naik, J.), 2024 SCC OnLine Kar 4898 
Javali Nijagun v. Kalamma, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11118 
Jayanna v. Hubballi Electricity Supply Co. Ltd., (Shivashankar Amarannavar, J.), 2024 SCC OnLine 

Kar 11108 
Jyoti Vijaykumar Shilavant v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 10669 
K. Janardhan v. Gopinath, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10700 
K. Shrinivasalu v. Ballari City Corpn., (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10901 
K. Sundaresha v. A.P. Shakuntala, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4121 
K.G. Mudalagiriyappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4191 
K.R. Chandu v. State, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1906 
Kaashwwa v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10733 
Kaizen Industries v. Branch Manager, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10743 
Kalavati v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10959 
Kalpana v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10833 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738310


 - 25 - 

© EBC Publishing Pvt Ltd 

Kannika Cauvery Education Trust Kannika Cauvery School v. Varthana Finance (P) Ltd., (S. Sunil 
Dutt Yadav, J.), 2025 SCC OnLine Kar 1933 

Kariyanna v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4119 
Karnataka Hotel v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11035 
Karnataka State Poura Karmika v. Urban Development Cell Office of the Deputy Commr., (Umesh 

M. Adiga, J.), 2024 SCC OnLine Kar 11217 
Karthik v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 5940 
Kashappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3677 
Kashawwa v. Basavaraj, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10858 
Kaveri Agencies v. Karnataka Bank Ltd., (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11080 
Kavita Shrikanth Kari v. Pavitra, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10708 
Keerthisagar Gnanashekar v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4266 
Kempanna v. Irappa, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10744 
Keshav Motgi v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3661 
Keshav v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10925 
Khajamuainuddin v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4910 
Kiran H.S. v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 5910 
Kiran Lobo v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4376 
Kiran v. Beereshwar Co Op Credit Society Ltd., (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 10759 
Konanki Ramappa v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10692 
Krishna v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 4951 
Krishna v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10832 
Krishna v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 11021 
Krishnappa V.R. v. Commr., (E.S. Indiresh, J.), 2025 SCC OnLine Kar 1931 
Krishnaveni v. State of Karnataka, (E.S. Indiresh, J.), 2025 SCC OnLine Kar 1934 
Krushika Gowda K.S. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4379 
Kuber v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4143 
Kumari Megha v. Basanagouda, (M.G. Uma, J.), 2024 SCC OnLine Kar 11089 
Kurapati Vijayalaxmi v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10955 
Lagama v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10851 
Lakkappa v. Chief Executive Officer, Zilla Panchayat, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 

11201 
Lakshman Singh v. State, (K. Natarajan, J.), 2024 SCC OnLine Kar 4052 
Lakshmi N. v. Women & Child Development Department, (Shivashankar Amarannavar, J.), 2024 SCC 

OnLine Kar 11128 
Lakshmisha v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 4006 
Lalasab v. Joint Registrar of Coop. Societies, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 

11041 
Lalitavva v. Parvatevva, (M.I. Arun, J.), 2024 SCC OnLine Kar 11187 
Laxman Bhimrao Yelpale v. K. Adarsh, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 5921 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738128
https://www.scconline.com/DocumentLink.aspx?q=


 - 26 - 

© EBC Publishing Pvt Ltd 

Laxman v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10867 
Laxman v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10745 
Laxman v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10756 
Laxman v. State of Karnataka, (S.G. Pandit, J.), 2024 SCC OnLine Kar 10820 
Laxmanagouda S. Patil v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine 

Kar 10739 
Lingananda K. v. Ballary Dist Coop. Central Bank Ltd., (Ravi V. Hosmani, J.), 2024 SCC OnLine 

Kar 10704 
Lovely Re-Creation Club (R) v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 

11111 
M. Jayaramulu v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10837 
M. Nagaraju v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4223 
M. Sharuphoddin v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 4921 
M.B. Shahajahan v. State of Karnataka, (S.G. Pandit and G. Basavaraja, JJ.), 2024 SCC OnLine Kar 

10922 
M.G. Kalamani & Brothers v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 11091 
M.N. Sanathkumar v. State, (K. Natarajan, J.), 2024 SCC OnLine Kar 5913 
M.V. Umesh v. R. Madhu, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 1917 
Madhu S. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1914 
Madhu v. Basavaraj, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10846 
Madhu v. Chandrappa, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10845 
Madhu v. Veerappa, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 10788 
Madhuchandra R. (Dr) v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10977 
Madhusudan Govindaiah v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4131 
Mahadevi v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3600 
Mahadevi v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10660 
Mahamad Rafi v. Superintending Engineer (Ele), (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 10780 
Mahaveer Chand v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3589 
Mahaveer Halingali v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10879 
Mahaveer v. Mahaveer, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10695 
Mahendra Ramdas Phayde v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 11126 
Mahesh R. v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 3952 
Mahesh v. Prema Kom Anant Shetty, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10785 
Mahesh v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10896 
Mahesh v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3692 
Maheshiah R. Hiremathad v. National Monuments Authority, (Sachin Shankar Magadum, J.), 2024 

SCC OnLine Kar 11022 
Mahiboob v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3634 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738153


 - 27 - 

© EBC Publishing Pvt Ltd 

Maiboob Pasha v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3632 
Maiboob v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3656 
Maktumsab v. Kashimbi, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10792 
Maktumsab v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10754 
Malappa v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10736 
Malati Nagesh Kamu v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10725 
Mallayya v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10875 
Mallayya v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3670 
Mallikarjun Integral Pond Development Sangha (R) Chikkeri v. State of Karnataka, (Sachin Shankar 

Magadum, J.), 2024 SCC OnLine Kar 11054 
Mallikarjun Reddy v. Authorised Officer, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10711 
Mallikarjun v. State of Karnataka, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 4952 
Mallikarjun v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10894 
Mallikarjun v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4901 
Mamata Girish Vibhuti v. Karnataka Power Transmission Corpn. Ltd., (Shivashankar Amarannavar, 

J.), 2024 SCC OnLine Kar 10962 
Mammulal v. Management of NWKRTC, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 

11165 
Management of Grasim Industries Ltd. v. Labour Officer Belagavi & Controlling Authority, (M.G.S. 

Kamal, J.), 2024 SCC OnLine Kar 10664 
Management of NWKRTC v. Ashok, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 11172 
Management of NWKRTC v. Madivaleppa, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11044 
Management of NWKRTC v. Manjunath, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 

11116 
Management of NWKRTC v. Mohd. Jafar, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 

11094 
Management of NWKRTC v. Shamshuddin, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10960 
Management of Vishweshwarayya v. Mahantesh, (Shivashankar Amarannavar, J.), 2024 SCC OnLine 

Kar 11113 
Manappuram Finance Ltd. v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 

10671 
Manappuram Finance Ltd. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 10951 
Manjula Devi C. v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 

10706 
Manjunath Haludimatha v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 

3730 
Manjunath Rathod v. Department of Food, Civil Supplies & Customers Affairs, (Ravi V. Hosmani, J.), 

2024 SCC OnLine Kar 10703 
Manjunath v. Commr., (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10735 
Manjur Ali v. Executive Engineer, (O & M) Hescom, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 11000 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738381


 - 28 - 

© EBC Publishing Pvt Ltd 

Manjusha Kulkarni v. State of Karnataka, (Anant Ramanath Hegde, J.), 2024 SCC OnLine Kar 10808 
Manohar v. State, (K. Natarajan, J.), 2024 SCC OnLine Kar 4949 
Mariha Communication v. Union of India, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11018 
Maruthi v. Chief Officer, Town Municipal Council, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 11146 
Maruthi v. Gurudas, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10662 
Maruti v. Inspector General of Registration & Commr. of Stamps, (Ravi V. Hosmani, J.), 2024 SCC 

OnLine Kar 11117 
Maxima Fashions Exports (P) Ltd. v. Labour Commr., (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 

11007 
Mayadevi v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 4890 
Mayavva v. Laxman Navalappa Halagondar, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

11138 
Meenakshi Travels v. SBI, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10815 
Meenakshi Travels v. SBI, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10886 
Mehaboob Khan v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11065 
Mehaboob v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3654 
Mehaboob v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3658 
Milk Producers Coop. Society Ltd. v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC 

OnLine Kar 10942 
Minil Labortories (P) Ltd. v. State of Karnataka, (Venkatesh Naik T, J.), 2024 SCC OnLine Kar 

10918 
Mohammadsab v. Shreedhar, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10804 
Mohammedrafi M. Dhalayat (Dr) v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 

10787 
Mohan v. State, (Umesh M. Adiga, J.), 2024 SCC OnLine Kar 3621 
Mohandas v. Krishna, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10998 
Mohd. Aslam Abdulla Herekar v. Commr., (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10817 
Mohd. Khadeer B. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 5920 
Mohd. Mahamood Ali v. Commr., (R. Nataraj, J.), 2024 SCC OnLine Kar 11221 
Mohd. Rafeeq v. Survey Settlement & Land Records, (M.G. Uma, J.), 2024 SCC OnLine Kar 10928 
Mohd. Shahid v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4354 
Mohd. Tausif v. Zaiba Bakthiyar, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 1915 
Mohd. Toufiq Inamdar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3627 
Monappa Poojary v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4151 
Monappa Y. Balekundri v. Commr., (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10973 
Mruthyunjay v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10882 
MSG Constructions v. Union of India, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11017 
Mubarak v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 11157 
Murigeppa v. Director of Land Records, (M.G. Uma, J.), 2024 SCC OnLine Kar 11207 
Murigeppa v. Syndicate Bank, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11195 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738421


 - 29 - 

© EBC Publishing Pvt Ltd 

Mushtaqahmed v. Hubballi-Dharwad Municipal Corpn., (Sachin Shankar Magadum, J.), 2024 SCC 
OnLine Kar 10974 

Mutteppa v. Suresh, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11205 
N. Durganna v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10658 
N. Sivaramappa v. National Highway Authority of India, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 10777 
N.M. Mujawar v. Union of India, (S.G. Pandit and G. Basavaraja, JJ.), 2024 SCC OnLine Kar 10679 
N.P. Premalatha v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4285 
Nagamani v. State of Karnataka, (J.M. Khazi, J.), 2025 SCC OnLine Kar 1904 
Nagamma v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3608 
Nagaraj v. National Highway Authority of India, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 

11042 
Nagaraj v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4918 
Nagaraja H. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11140 
Nagaraju v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 4056 
Nagayya v. Manjunath, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10694 
Nagesh v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4009 
Nandeppa Bhimappa Munnoli (Dr) v. Registrars of Coop. Societies & Sale Officer, (M.G. Uma, J.), 

2024 SCC OnLine Kar 10726 
Nandi Infrastructure Corridor Enterprise Ltd. v. State of Karnataka, (R. Devdas, J.), 2025 SCC 

OnLine Kar 1929 
Nandi Infrastructure Corridor Enterprise Ltd. v. State of Karnataka, (R. Devdas, J.), 2025 SCC 

OnLine Kar 1932 
Narayan v. Chief Manager, Canara Bank, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10659 
Narayanamma v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4907 
Narendra Modi v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 3993 
Naveen v. State, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 4161 
Nayana Rajendra Dubley v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 

10908 
Nazir Ahamad Hazaratsab Nadaf v. SBI, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 10699 
Neelakanth v. State, (C.M. Joshi, J.), 2024 SCC OnLine Kar 4927 
Neeta Vijay Jadhav v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

11174 
New Friends Recereation Social Club v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC 

OnLine Kar 10645 
Ningappa v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10717 
Ningappa v. Yallappa, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10640 
Ningaraja v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4057 
Nirmiti Kendra v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 10707 
Nityanand v. State of Karnataka, (M.I. Arun, J.), 2024 SCC OnLine Kar 10826 
Nizamuddin v. Anees Fathima, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11069 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738522


 - 30 - 

© EBC Publishing Pvt Ltd 

Onkaramurthy S.B. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4307 
P. Laxminarayana v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 3770 
P.K. Shetty v. State Information Commr., (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

10859 
P.P. Hiremath v. Hubli-Dharwad Muncipal Corpn., (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 11184 
Padmajeet v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10849 
Pampapathi Rao Desai v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine 

Kar 11019 
Panchalingegowda K.L. v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3890 
Panchanagouda v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10854 
Panchayat Development Officer v. Doddannavar Global Energy (P) Ltd., (Sachin Shankar Magadum, 

J.), 2024 SCC OnLine Kar 11028 
Pandappa v. Tashildar, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 11102 
Pandarinath v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10953 
Pandurang G. Telikar v. Chief Executive, Office of the Zill Panchayat, (M.G.S. Kamal, J.), 2024 SCC 

OnLine Kar 10935 
Parashuram v. General Grade Committee, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10816 
Parashuram v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3725 
Parsharam v. City Corpn. of Belagavi, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10987 
Parvatewwa v. Gurusangawwa, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11071 
Parvathamma v. Krishnappa, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4312 
Pathan Tours & Travels v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10691 
Pavan Kumar v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 4303 
PCM Construction & Granite Co. v. Chief Engineer, Minor Irrigation (North) Zone, (Sachin Shankar 

Magadum, J.), 2024 SCC OnLine Kar 10844 
Peersab Imamsab Tahasildar v. Karnataka Vikas Grameena Bank, (Ravi V. Hosmani, J.), 2024 SCC 

OnLine Kar 11076 
Phupinder Singh Ludhar v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10655 
Pooja S. v. State of Karnataka, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 1927 
Prabhakar v. State, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11151 
Prabhu Kumar M. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1905 
Prabhu Trading Corpn. v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10680 
Prabhuraj v. City Municipal Council, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10968 
Pradeep Kumar Sharma (Dr.) v. State of Karnataka, (R. Devdas, J.), 2025 SCC OnLine Kar 1923 
Pradeepa M.R. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1909 
Pradip Babu Balunnavar v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 11004 
Prakash v. Special Executive Magistrate, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10749 
Prakash v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10838 
Pramod v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10760 
Prasanna Kumar v. Latha H.K., (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 1916 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738567


 - 31 - 

© EBC Publishing Pvt Ltd 

Pratap Rao v. Shikshan Prasaraka Mandal Raibagregistered, (Sachin Shankar Magadum, J.), 2024 
SCC OnLine Kar 11167 

Pratapsingh v. Ratansingh, (M.I. Arun, J.), 2024 SCC OnLine Kar 11053 
Prathiba v. State Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10969 
Praveen v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 11075 
Prema v. Executive Engineer, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10971 
Prema v. Shrinivas Subray Palekar, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11119 
Priti Kumari v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10748 
Purnima Gali v. Karnataka Power Corpn. Ltd., (Shivashankar Amarannavar, J.), 2024 SCC OnLine 

Kar 11011 
Purushotham P. v. RBI, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 1928 
Putalabai v. Bhima, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11124 
R. Devaraja Rao Chouhan v. Narayanagowda, (Shivashankar Amarannavar, J.), 2025 SCC OnLine 

Kar 1919 
R. Geetha v. N. Devaraj, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4047 
R. Manjunath v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3726 
R. Ramangouda v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10782 
R.D. Patil v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 4913 
Rafeekahamed v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 11188 
Raghavendra Rao v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10895 
Rajamahal Silks v. Range Forest Officer, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 11101 
Rajan v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10678 
Rajani v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10723 
Rajashekar v. National Highway Authority of India, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 

11181 
Rajashekhargouda v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3750 
Rajeev Gruha Nirmana v. Shakeela Martin Bandi, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 

10729 
Rajendra v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10881 
Rajesh v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10819 
Rajeshwari v. Vimala, (M.G. Uma, J.), 2024 SCC OnLine Kar 11055 
Raju Burud v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3719 
Raju v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11097 
Rakesh Rohidas Prabhu v. State of Karnataka, (S.G. Pandit and G. Basavaraja, JJ.), 2024 SCC 

OnLine Kar 11003 
Rama Bhima Madane v. Ashok Bhimappa Sattikar, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 10795 
Ramagouda v. Hukkeri Rural Electric Coop. Society Ltd., (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 

10761 
Ramangouda v. Commr., (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11169 
Ramanjinappa v. Commr., (E.S. Indiresh, J.), 2025 SCC OnLine Kar 1935 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738586


 - 32 - 

© EBC Publishing Pvt Ltd 

Ramappa v. Management of NWKRTC, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 
11179 

Ramesh v. Laxmibai, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10738 
Ramesh v. State of Karnataka, (R. Nataraj, J.), 2024 SCC OnLine Kar 11222 
Ramkrishna Vidyavardhak Sangha v. Prathibha, (Shivashankar Amarannavar, J.), 2024 SCC OnLine 

Kar 11092 
Ranganath v. Department of Food, Civil Supplies & Customers Affairs, (Ravi V. Hosmani, J.), 2024 

SCC OnLine Kar 10697 
Ranjitsinh Ghorpade v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 10647 
Ranjitsinh Ghorpade v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 10648 
Rashid Ibrahim Sanadi v. Manjula Shreekant Patil, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 11183 
Rashmi R. v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10670 
Ratnakar v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10910 
Ratnavva Dange v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10668 
Ravi v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 3603 
Ravi v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11166 
Rayal Recreation Assn. v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10741 
Rayappa Mariyappa Jalihal v. Bagalkot Town Development Authority, (Ravi V. Hosmani, J.), 2024 

SCC OnLine Kar 11040 
Rehaman v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3590 
Rehamat v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10750 
Rekha v. Ningappa, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10927 
Renuka Yallappa Kullolli v. Executive Engineer, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10978 
Renuka v. State, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4023 
Resources Pellets Concentrates (P) Ltd. v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC 

OnLine Kar 11002 
Rudrappa P. v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10657 
Rukminibai Udayakumar Pawar v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 10902 
S. Akkammabai v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 10997 
S. Kuberanath Parthasarathi v. Uma Srinivasan Iyer, (Shivashankar Amarannavar, J.), 2025 SCC 

OnLine Kar 1921 
S.B. Jayaraj Singh v. Tumkur Merchant Coop. Ltd., (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 

1926 
S.B. Siddalinga Shivacharya Swamiji Ayurvedic, Medical College & Hospital v. Union of India, 

(M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11182 
S.D.H. Patil v. Karnataka Power, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10900 
S.N. Patil v. Jagannath, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10864 
Sabanna v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10944 
Sabeer v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1907 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738558


 - 33 - 

© EBC Publishing Pvt Ltd 

Sachin v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10873 
Sadananad v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11180 
Sagar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3694 
Salman v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10728 
Sameer H. Kulkarni v. Vrundavana, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11063 
Sandeep v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10839 
Sanganabasappa v. Dharwad Milk Coop., Federation Ltd., (M.I. Arun, J.), 2024 SCC OnLine Kar 

11029 
Sangappa Gadennavar v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 11037 
Sangappa v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10870 
Sangeeta K. (Dr) v. State of Karnataka, (R. Nataraj, J.), 2024 SCC OnLine Kar 11219 
Sanjay Enterprises v. (Planning) Department of Agriculture, (Sachin Shankar Magadum, J.), 2024 

SCC OnLine Kar 11136 
Sanjay v. Joint Registrar of Coop. Societies, (M.G. Uma, J.), 2024 SCC OnLine Kar 10649 
Sanmati Mallewadi v. Ravi, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10888 
Santhosh Kumar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4112 
Santosh v. Arati, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10716 
Santosh v. Mallikarjun, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10714 
Santosh v. Mallikarjun, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10715 
Saraswati V. Kapali (Dr) v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine 

Kar 11106 
Saraswati v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 11224 
Saroja v. Chief Officer, Town Panchayath, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11139 
Sathyadhana Madvachar Malagi v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 11161 
Satish v. Shylaja, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10740 
Sattyappa v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10779 
Savita v. State of Karnataka, (Chief N.V. Anjaria and S.G. Pandit, JJ.), 2024 SCC OnLine Kar 10996 
Savita v. Sukamuni, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10681 
Savitha Samaja (Kshourikara) Sangha (R) v. Nijaguna Shree Hadapada Appannanavara Sevaa 

Sangha, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10933 
Savitri v. Shivakumarayya, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10675 
Sayad Sab v. State of Karnataka, (R. Nataraj, J.), 2024 SCC OnLine Kar 11226 
Sayed Sohel Banadar v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

10794 
Sayyad Ahmed Shaha v. Veerayya, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10638 
Sayyed Ahmed v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3688 
Secretary Gram Panchayat Govanakoppa v. Executive Officer Taluka Panchayat, (Sachin Shankar 

Magadum, J.), 2024 SCC OnLine Kar 10940 
Seemawwa v. Ashok Claiming To Be Adopted, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 

10781 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738285


 - 34 - 

© EBC Publishing Pvt Ltd 

Seetarama Gangappa Lamani v. Timmapur Gram Panchayat, (Ravi V. Hosmani, J.), 2024 SCC 
OnLine Kar 11025 

Shabir Miyan v. Manikreddy, (V. Srishananda, J.), 2024 SCC OnLine Kar 11215 
Shabrinath Arvind Patil v. State of Karnataka, (Hemant Chandangoudar, J.), 2024 SCC OnLine Kar 

4147 
Shahina N. v. Commr., (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 10790 
Shaik Barkath v. State, (Shivashankar Amarannavar, J.), 2025 SCC OnLine Kar 1920 
Shamshunnisa A. Shaikh v. Karnataka State Information Commission, (M.I. Arun, J.), 2024 SCC 

OnLine Kar 11049 
Shankar v. Subhash, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10746 
Shanta Sahadev Rajapur v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 10667 
Shantamma Shivappa Kadamnnavar v. Basavaraj Shivappa Bogali, (Sachin Shankar Magadum, J.), 

2024 SCC OnLine Kar 10764 
Shantveer S. Parushetti v. Director of Administration, Department of Public Instructions, (M.G.S. 

Kamal, J.), 2024 SCC OnLine Kar 11206 
Sharada S.T. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11199 
Sharadamma v. Mahadevayya, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10798 
Sharanabasappa v. General Manager, (Administration & Hrd), (M.G.S. Kamal, J.), 2024 SCC 

OnLine Kar 11057 
Sharanappa v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 3597 
Sharanappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3624 
Sharanappa v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 5942 
Sharavana Kumar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4257 
Sharif Sab v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10848 
Shashidhar S.C. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3923 
Shekhar H. Salimani v. Principal Secretary, Government Karnataka, (M.G.S. Kamal, J.), 2024 SCC 

OnLine Kar 11020 
Shekharappa v. Divisional Contrller, NWKRTC, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10850 
Shekhargouda v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11078 
Shidramappa v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10917 
Shilpa Sangangouda Patil v. Mahantesh, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

10899 
Shiraguppi Sugar Works Ltd. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 10943 
Shiva Kumar M. v. State of Karnataka, (M.G. Uma, J.), 2025 SCC OnLine Kar 1901 
Shivaji Gangaram Shinde v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11144 
Shivalingappa Malgi v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 11061 
Shivanagouda v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11153 
Shivanand v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 10642 
Shivappa v. State of Karnataka, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 10722 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738148
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738192


 - 35 - 

© EBC Publishing Pvt Ltd 

Shivaputrappa v. Nagaraj, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10677 
Shivaraj v. State, (V. Srishananda, J.), 2024 SCC OnLine Kar 3665 
Shivaray Paramayya Shanbhag v. Mahadev Paramayya Shanbhag, (Sachin Shankar Magadum, J.), 

2024 SCC OnLine Kar 11093 
Shivayogi Somashekar Koti v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10889 
Shivu v. State of Karnataka, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 4095 
Shobha v. Rajesh Gopalrao Katavkar, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10821 
Shree Annapurneshwari Shree Shakti Sangha v. State of Karnataka, (Sachin Shankar Magadum, J.), 

2024 SCC OnLine Kar 11033 
Shree Nagalingeshwar Urban v. Assessment Unit, Income Tax Dept., Ministry of Finance, (Pradeep 

Singh Yerur, J.), 2024 SCC OnLine Kar 11132 
Shree Renuka Sugars Ltd. v. Joint Commr., Central Gst & Central Excise, (M.G. Uma, J.), 2024 SCC 

OnLine Kar 10984 
Shreekanth v. Ballari City Corpn., (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10877 
Shridhar v. State of Karnataka Department of Health & Family Welfare Vidhan, (M.I. Arun, J.), 2024 

SCC OnLine Kar 11129 
Shrikant v. Bhupal, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11170 
Shrikant v. Laxmi, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11008 
Shrikant v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11070 
Shrishail v. Siddappa, (M.G. Uma, J.), 2024 SCC OnLine Kar 11005 
Shrishail v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 10641 
Shubhadha D.E. v. Canara Bank, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 1930 
Shusheelamma v. Secretary, (M.G. Uma, J.), 2024 SCC OnLine Kar 10893 
Sidagouda v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10762 
Siddalingeshwar Haalu Utpadakara Sahakara Sangha v. State of Karnataka, (Pradeep Singh Yerur, 

J.), 2024 SCC OnLine Kar 10916 
Siddique Faiyaz Hassan v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 

10872 
Sidhamma v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3680 
Sidrai v. NWKRTC, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10999 
Smita Narayan Mutgekar v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11067 
Somanagouda v. Ashoka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10710 
Somashekarappa v. Divisional Controller, NWKRTC, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 

10831 
Sonavva v. Chief Engineer, Bagalkote Town Development Authority, (Sachin Shankar Magadum, J.), 

2024 SCC OnLine Kar 11050 
Soubhagyalaxmi v. Commr., (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10654 
South Western Railway v. Lanetha Arokiswamy, (S.G. Pandit and G. Basavaraja, JJ.), 2024 SCC 

OnLine Kar 10976 
Sowmya v. Bharath Kumar, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 4295 
Sowmya v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4116 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737899


 - 36 - 

© EBC Publishing Pvt Ltd 

Sree Krishna Bharadwaj H. (Dr) v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 
11009 

Sridevi v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4935 
Sridhara H.R. v. State of Karnataka, (M.G. Uma, J.), 2024 SCC OnLine Kar 5912 
Srikanth H.S. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4128 
State of Karnataka v. Gangaram Bheemappa Kalala, (S.G. Pandit and G. Basavaraja, JJ.), 2024 SCC 

OnLine Kar 10712 
State of Karnataka v. M.B. Hadagali, (N.V. Anjaria, C.J. and S.G. Pandit, J.), 2024 SCC OnLine Kar 

10931 
Steffy S. Gunjal v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10653 
Subhash B. Chavan v. City Corpn. of Belagavi, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 10904 
Subhash v. Veeravva, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10786 
SUCO Souharda Sahakari Bank Ltd. v. Ballari City Corpn., (Sachin Shankar Magadum, J.), 2024 

SCC OnLine Kar 10907 
Sudeep v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3698 
Sudhakara v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10734 
Sudheer v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10869 
Sufiyabanu Mannasaheb v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC OnLine Kar 11048 
Suhail Baig v. State, (Rajendra Badamikar, J.), 2024 SCC OnLine Kar 4096 
Sujatha S. Patil (Dr) v. State of Karnataka, (M.I. Arun and Umesh M. Adiga, JJ.), 2024 SCC OnLine 

Kar 10751 
Sujatha v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 4053 
Sukumar v. Central Office NWKRTC Hubballi, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 10800 
Sukumar v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10742 
Suleman v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3689 
Sunil Kumar M. v. State of Karnataka, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 4103 
Sunil v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3604 
Sunilsingh v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3673 
Sunitha v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 4017 
Suresh G.R. v. State, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 3953 
Suresh S. (Dr) v. District Election Officer, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10652 
Suresh v. Divisional Controller, (M.G. Uma, J.), 2024 SCC OnLine Kar 10988 
Suresh v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 3593 
Surjit Singh Rajaput v. Commr., (M.I. Arun, J.), 2024 SCC OnLine Kar 11085 
Suryakanth Krishnasa Pawar v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 11073 
Sushila v. Registrar, Karnataka University, (M.G. Uma, J.), 2024 SCC OnLine Kar 10982 
Sushrutha Vishranthi Dhama (P) Ltd. v. Dr. M.P. Somaprasad, (R. Devdas, J.), 2025 SCC OnLine 

Kar 1900 
Suvarna v. State of Karnataka, (Hemant Chandangoudar, J.), 2024 SCC OnLine Kar 3991 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738241


 - 37 - 

© EBC Publishing Pvt Ltd 

Syed Ghouse Pasha v. Moshina Begum Syed Jainullabuddin, (Sachin Shankar Magadum, J.), 2024 
SCC OnLine Kar 11130 

Syed Ghouse Pasha v. Shaheen, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10880 
Syed Khaja v. Syeda Rana Kausar, (V. Srishananda, J.), 2024 SCC OnLine Kar 11228 
T. Hamamakka v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10829 
T. Manjunatha v. Tahasildar, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10637 
T.M. Gopala Reddy v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 3996 
Tayappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4948 
Timmappa Ramappa Wasanad v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 11196 
Tippesh v. Savitha, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10758 
Tirupati v. Appellate Authority/, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10805 
TMC v. Jubirahamad, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 11079 
Tungabhadra Eta Niravariya Raita Hita Rakshana Sangha v. State of Karnataka, (M.I. Arun, J.), 

2024 SCC OnLine Kar 10991 
U. Rajyalakshmi v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10954 
Udaya Kumar v. State of Karnataka, (C.M. Joshi, J.), 2024 SCC OnLine Kar 3613 
Udaya v. State of Karnataka, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10994 
Uddappa v. Satyappa, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11123 
Umesh Misra v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4061 
Umesh v. Basaveshwar Coop. Bank Ltd., (S.G. Pandit and G. Basavaraja, JJ.), 2024 SCC OnLine Kar 

11034 
V. Shrinivas v. State of Karnataka, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 10937 
V.N. Khot v. Commr., (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10822 
Vanajakshi v. State, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4145 
Vardhman Irrigation v. Joint Director of Agriculture, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 

11100 
Vasantbai v. State of Karnataka, (V. Srishananda, J.), 2024 SCC OnLine Kar 11225 
Veerabhadragouda v. Nagangouda, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10958 
Veeranna B. Kubasad v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

11014 
Veerupanna v. Commr., (M.G. Uma, J.), 2024 SCC OnLine Kar 10651 
Venkatagiri Dalvai (Dr) v. Vice-Chanacellor, Kannada Vishwavidhyala, (Shivashankar Amarannavar, 

J.), 2024 SCC OnLine Kar 10841 
Venkataragavan v. City Municipal Council, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 11127 
Venkatesan Pandurangan v. State of Karnataka, (S. Sunil Dutt Yadav, J.), 2025 SCC OnLine Kar 

1922 
Venkatesh v. Jyoti, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 11114 
Vijayalaxmi v. Kiran Kumar, (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10975 
Vinay Social Club v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 

10871 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738335


 - 38 - 

© EBC Publishing Pvt Ltd 

Vinay v. State, (M.G. Uma, J.), 2024 SCC OnLine Kar 4349 
Vinaya Raghavendra H. (Dr) v. District Health & Family Department, (Sachin Shankar Magadum, 

J.), 2024 SCC OnLine Kar 10876 
Vinayak Yallappa Honagekar v. Agricultural Produce Marketing Committee, (Sachin Shankar 

Magadum, J.), 2024 SCC OnLine Kar 10905 
Vinayak v. Gurupadappa, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10853 
Vinayak v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10947 
Vinaykumar H. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1913 
Vinod v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10843 
Virupaxayya Balayya Hiremath v. Belgaum Urban Development Authority, (Sachin Shankar 

Magadum, J.), 2024 SCC OnLine Kar 11090 
Vishwachetan Educational Institution v. Shanmukhappa, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 11074 
Vishwanath v. Hescom, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10674 
Vital Modi v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10878 
Vithal v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 5945 
Vithaldas Kanjibhai Pokar v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine 

Kar 11178 
Yallappa B. Kandkur v. Commr., (Ravi V. Hosmani, J.), 2024 SCC OnLine Kar 10639 
Yallappa v. Basavaneppa, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10949 
Yallappa v. State of Karnataka, (Pradeep Singh Yerur, J.), 2024 SCC OnLine Kar 10965 
Yallappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 4957 
Yashvanth v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 10936 
Yathish v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 3930 
Yedeyuru Sri Siddalingeshwar Vidya Pith (R) v. State of Karnataka, (M.G.S. Kamal, J.), 2024 SCC 

OnLine Kar 11026 
Yellappa Dattappa Navalgund v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC 

OnLine Kar 10702 
Yerriswamy E. (Dr) v. Vice-Chanceller, Kannada Vishwavidhyalaya, (Shivashankar Amarannavar, J.), 

2024 SCC OnLine Kar 10646 
Yohan v. State of Karnataka, (S. Vishwajith Shetty, J.), 2024 SCC OnLine Kar 5943 
Yunas A. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 1908 

  
Kerala High Court   [79] 

Abdul Khader T.M. v. Yokashemam Loans Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 
4056 

Abdul Khader v. Nisa, (G. Girish, J.), 2025 SCC OnLine Ker 4036 
Afsal Rahman N.A. v. State of Kerala, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4087 
Ajithkumar v. Collector, (C.S. Dias, J.), 2025 SCC OnLine Ker 4085 
Aju Varghese Raju v. Canara Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4076 
Akhilesh P. v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4034 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738611


 - 39 - 

© EBC Publishing Pvt Ltd 

Anandhu Biju v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4027 
Anoop Bhaskar v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4017 
Anwar Hussain v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4035 
Arihant Developers v. Airplaza Retail Holdings (P) Ltd., (M.A. Abdul Hakhim, J.), 2025 SCC 

OnLine Ker 4011 
Arun P.G. v. Axis Bank Ltd., (M.A. Abdul Hakhim, J.), 2025 SCC OnLine Ker 4010 
Ayoob v. Sekharan, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 4048 
Babu John v. P.A. Abraham, (P. Krishna Kumar, J.), 2025 SCC OnLine Ker 4044 
Basheer T.A. v. Kubera Finance Co., (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 4038 
Bindu P.B. v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4032 
Binu P.J. v. Varappetty Grama Panchayat, (Viju Abraham, J.), 2025 SCC OnLine Ker 4051 
Boby Faseela K. v. Union of India, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4084 
Bushra K.P. v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4037 
C.V. Sijamole v. Mathews Varkey, (T.R. Ravi, J.), 2025 SCC OnLine Ker 4013 
Chiyyaram Ksheera Vyavasaya Sahakarana Sangha Ltd. v. Director of Diary Development, (Viju 

Abraham, J.), 2025 SCC OnLine Ker 4065 
Edwin K Francis v. State of Kerala, (N. Nagaresh, J.), 2025 SCC OnLine Ker 4062 
Eldho Jose v. State of Kerala, (Ziyad Rahman A.A., J.), 2025 SCC OnLine Ker 4080 
Gopi Krishnan v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4018 
Hussain Eru Kulangara v. State of Kerala, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4063 
Jayalal D. v. SBI, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4043 
Jayalal D. v. SBI, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4083 
Jayarajan v. Kerala State Coop. Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4071 
Jincy Lalji v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4024 
John v. State of Kerala, (C.S. Dias, J.), 2025 SCC OnLine Ker 4082 
Jopu John v. DM, Malappuram, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4055 
Joshin V.P. v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4031 
Joy M. Varghese v. Regional Passport Officer, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 

4059 
K.S. Venu (Dr.) v. K.R. Shankar, (P. Krishna Kumar, J.), 2025 SCC OnLine Ker 4045 
Kallara Valappil Janaki v. Collector, (M.A. Abdul Hakhim, J.), 2025 SCC OnLine Ker 4040 
Kamal Jose v. Piramal Capital & Housing Finance Ltd., (Mohammed Nias C.P., J.), 2025 SCC 

OnLine Ker 4057 
Kunhikoya P.I. v. Federal Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4061 
Laly Joseph v. State of Kerala, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4066 
Luckose v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4016 
Madhu K. v. Aadhar Housing Finance Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4075 
Manu Bobby v. Collector, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4086 
Marykutty v. State of Kerala, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 4079 
Mohd. Rafeeq V.P. v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4023 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738600


 - 40 - 

© EBC Publishing Pvt Ltd 

Mohd. Shahid v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4026 
Moncy Abraham v. SBI, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4070 
Mujeeb v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4029 
N.A. Hamsa v. Registrar of Coop. Societies, (T.R. Ravi, J.), 2025 SCC OnLine Ker 4081 
Nishanth v. C.M. Asha, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 4047 
Padikkal Industrial Park (P) Ltd. v. Collector, (C. Jayachandran, J.), 2025 SCC OnLine Ker 4067 
Padikkal Industrial Park (P) Ltd. v. Collector, (C. Jayachandran, J.), 2025 SCC OnLine Ker 4068 
Priyanka K.K.N. v. State of Kerala, (D.K. Singh, J.), 2025 SCC OnLine Ker 4050 
PV Kunhiraman v. Ranjith TV, (N. Nagaresh, J.), 2025 SCC OnLine Ker 4014 
Rajeswari R. v. South Indian Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4074 
Ranjish K. (Dr.) v. Land Revenue Commr., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4064 
Ranjith E. v. Samman Capital Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4052 
S.P. Chandrasekharan v. Selvi, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 

4042 
Sabeena Tomy v. RTA, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4058 
Saneesh M.S. v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4022 
Santhimadom Builders & Developers v. Gopikrishnan Nair, (Ziyad Rahman A.A., J.), 2025 SCC 

OnLine Ker 4053 
Santoshkumar S. v. Alumoottil Sree Kuttichathan Kshethram Trust, (M.A. Abdul Hakhim, J.), 2025 

SCC OnLine Ker 4039 
Sasi V. v. Ponnani Coop. Urban Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4072 
Sebastian v. Oriental Insurance Co. Ltd., (C.S. Sudha, J.), 2025 SCC OnLine Ker 4041 
Secretary Coop. Housing Society v. N.P. Joseph, (P. Krishna Kumar, J.), 2025 SCC OnLine Ker 

4046 
Shaji M.K. v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4028 
Shameer Salim v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4030 
Shamnad Anvari v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4019 
Shinoj P.P. v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4033 
Sinu S. v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4025 
Sobhanan v. Kerala State Coop. Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4069 
Sree Gokulam Chit & Finance Co. (P) Ltd. v. Soumyatha A.P., (Gopinath P., J.), 2025 SCC OnLine 

Ker 4015 
Suneesh Balakrishnan v. Indusind Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 

4060 
Thulaseebhai K. v. Kerala State Coop. Bank, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 

4078 
V. Dileepan v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4021 
V. Shivadasan v. State of Kerala, (T.R. Ravi, J.), 2025 SCC OnLine Ker 4088 
Viju Rajan v. Union of India, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 4073 
Vishnu Madhu v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 4020 
Vishnu Raveendran v. Swapna Juliet, (D.K. Singh, J.), 2025 SCC OnLine Ker 4012 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738589


 - 41 - 

© EBC Publishing Pvt Ltd 

Vyshnav Mulloli v. Education Department, (D.K. Singh, J.), 2025 SCC OnLine Ker 4054 
Xavier Maliyekkal Xavier v. DCB Bank Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 

4077 
Yeshwanth Shenoy v. Bar Council of Kerala, (Sushrut Arvind Dharmadhikari and Syam Kumar 

V.M., JJ.), 2025 SCC OnLine Ker 4049 
  
Meghalaya High Court   [3] 

Philina D. Sangma v. State of Meghalaya, (H.S. Thangkhiew, J.), 2025 SCC OnLine Megh 639 
Safiul Islam v. State of Meghalaya, (H.S. Thangkhiew, J.), 2025 SCC OnLine Megh 640 
Subodh Kumar Rai v. Union of India, (H.S. Thangkhiew, J.), 2025 SCC OnLine Megh 638 

  
Madhya Pradesh High Court   [83] 

Abhay Jain v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP 
4351 

Abhishek Jain v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4389 
Ajay Singh Bagri v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4379 
Ajitkumar Burman v. Municipal Council, (Vishal Mishra, J.), 2025 SCC OnLine MP 4387 
Anand Kumar Jain v. State of M.P., (Devnarayan Mishra, J.), 2025 SCC OnLine MP 4335 
Arun Kumar v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 4337 
Ashok Chourasiya v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4371 
Avdhendra Kumar Shukla v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4362 
Badrilal v. Indore Municipal Corpn., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC 

OnLine MP 4411 
Banti Dhakad v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 4342 
Bar Assn. v. State Bar Council of M.P., (Sanjeev Sachdeva, A.C.J. and Vinay Saraf, J.), 2025 SCC 

OnLine MP 4356 
Bhagwanlal Kushwah v. State of M.P., (G.S. Ahluwalia, J.), 2025 SCC OnLine MP 4346 
Bharat Singh Bundela v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4378 
Bhavna Nagvanshi v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4366 
Bishnu Vishwakarma v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4365 
Brajesh Kumar Choudhari v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4352 
De Paul School v. Labour Court, (Sanjay Dwivedi, J.), 2025 SCC OnLine MP 4415 
Dharmendra Rai v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4398 
Dharmendra v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 4343 
Farida Khan v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 4406 
Govind Prasad Ahirwar (Dr.) v. State of M.P., (Vivek Jain, J.), 2025 SCC OnLine MP 4407 
Jagdish Singh v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4391 
Jyoti Diwakar v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4384 
K.K. Soni v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4372 
Kailash Chand Sen v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4376 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738712


 - 42 - 

© EBC Publishing Pvt Ltd 

Karan Singh Verma v. State of M.P., (Atul Sreedharan and Dinesh Kumar Paliwal, JJ.), 2025 SCC 
OnLine MP 4353 

Kartik Giri Goswami v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4394 
Keerti Dangi v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4385 
Keshar Bai v. Vijay Rani, (Dwarka Dhish Bansal, J.), 2025 SCC OnLine MP 4348 
Kishore Yadav v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4364 
Kishorilal Vanshkar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 4410 
Komal Chand Yadav v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4381 
Krishna Kant Dubey v. State of M.P., (Anand Pathak and Hirdesh, JJ.), 2025 SCC OnLine MP 4401 
Laxman Prasad Vaishya v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4399 
Madan Lal Panika v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4361 
Mamta Tiwari v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4368 
Manoharlal v. Indore Municipal Corpn., (Pranay Verma, J.), 2025 SCC OnLine MP 4412 
Manorama Singh v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4363 
Maqsood Beg Mirza v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4375 
Munnibai v. Vinod Kumar, (G.S. Ahluwalia, J.), 2025 SCC OnLine MP 4347 
Nand Kishore Choudhary v. High Court of M.P., (Sanjeev Sachdeva, A.C.J. and Vinay Saraf, J.), 

2025 SCC OnLine MP 4409 
Nandkishore v. Mohd. Salim, (G.S. Ahluwalia, J.), 2025 SCC OnLine MP 4349 
Narendra Kumar Sharma v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 4408 
Naresh Kumar Yagnik v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 4355 
Nidhi Sahu v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4357 
Nikki v. State of M.P., (Devnarayan Mishra, J.), 2025 SCC OnLine MP 4336 
Pallavi Dehariya v. Namit Dehariya, (Devnarayan Mishra, J.), 2025 SCC OnLine MP 4334 
Phagulal Sahu v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4392 
Pooja Sharma v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4358 
Poosoolal Kokediya v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4382 
Prabhat Yadav v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4397 
Pramod Kumar Raidas v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4393 
Radha Tomar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 4374 
Radhelal Rawat v. State of M.P., (Anil Verma, J.), 2025 SCC OnLine MP 4333 
Rajendra Prasad Soni v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4369 
Rajesh Gupta v. Municipal Corpn., (Rajendra Kumar Vani, J.), 2025 SCC OnLine MP 4344 
Rajesh Kumar Vishwakarma v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4380 
Rakesh Kelodia v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4395 
Rakesh Kumar Sharma v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4354 
Rakesh v. Home Department, (Pranay Verma, J.), 2025 SCC OnLine MP 4414 
Ratilal Malviya v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 4403 
Ravi Kumar Dwivedi v. Karan Singh Kurmvanshi, (Deepak Khot, J.), 2025 SCC OnLine MP 4338 
Roshni Bagri v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 4390 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738726


 - 43 - 

© EBC Publishing Pvt Ltd 

Roshni Verma v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4383 
Sandeep Mishra v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4377 
Sandeep Soni v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 4388 
Sanjay Gurjar v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 4339 
Sateesh Patel v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4396 
Satyam Savita v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 4341 
Shekh Najeer Mohammad v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4360 
Shfeeq Khan v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 4405 
Shiv Shankar Patel v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 4386 
Shivram Singh Dohre v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4359 
Shiyasharan Gautam v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4400 
Shokat Khan v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 4340 
Sneha Dhakad v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 4367 
Sri Aurobindo Institute of Medical Sciences v. Medical Education Department, (Vivek Rusia and 

Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP 4413 
State of M.P. v. Savita Chavhan, (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 4345 
Suman Bai Bajpai v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 4402 
Sunil Patil v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 4404 
Vimal Jain v. State of M.P., (Sanjay Dwivedi, J.), 2025 SCC OnLine MP 4350 
Virendra Singh Rawat v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4370 
Yogendra Singh Tomar v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 4373 

  
Orissa High Court   [24] 

Aswini Kumar Dhar v. State of Odisha, (Harish Tandon, C.J. and Murahari Sri Raman, J.), 2025 
SCC OnLine Ori 2417 

Bighna Patel v. State of Odisha, (K.R. Mohapatra and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 2415 
Bishnu Charan Majhi v. State of Odisha, (K.R. Mohapatra and Savitri Ratho, JJ.), 2025 SCC OnLine 

Ori 2413 
Gadadhar Biswal v. Mahanadi Coal Fields Ltd., (S.K. Sahoo and S.S. Mishra, JJ.), 2025 SCC OnLine 

Ori 2405 
Gokulananda Tripathy v. State of Odisha, (Harish Tandon, C.J. and M.S. Raman, J.), 2025 SCC 

OnLine Ori 2408 
Hari Patra v. State of Odisha, (R.K. Pattanaik, J.), 2025 SCC OnLine Ori 2401 
International Society for Krishna Conciousness v. Laxmi Builders & Developers (P) Ltd., (Ananda 

Chandra Behera, J.), 2025 SCC OnLine Ori 2423 
Kamal Kumar Kapur v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 2424 
Madhusudan Ransingh v. State of Odisha, (Harish Tandon, C.J. and Murahari Sri Raman, J.), 

2025 SCC OnLine Ori 2419 
Mihir Kumar Das v. Punjab National Bank, (Dr S.K. Panigrahi, J.), 2025 SCC OnLine Ori 2410 
Pitabash Nial v. State of Odisha, (K.R. Mohapatra and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 

2412 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738804


 - 44 - 

© EBC Publishing Pvt Ltd 

Prafulla Kumar Behera v. State of Odisha, (Harish Tandon, C.J. and Murahari Sri Raman, J.), 
2025 SCC OnLine Ori 2416 

Pramod Kumar Das v. State of Odisha, (Dixit Krishna Shripad and M.S. Sahoo, JJ.), 2025 SCC 
OnLine Ori 2403 

Ramesh R. Pai v. Labour Court, (K.R. Mohapatra and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 2406 
Registrar v. State of Odisha, (S.K. Sahoo and V. Narasingh, JJ.), 2025 SCC OnLine Ori 2402 
Royal Security Service v. State of Odisha, (Harish Tandon, C.J. and M.S. Raman, J.), 2025 SCC 

OnLine Ori 2407 
Sabita Panigrahi v. State of Odisha, (Dr S.K. Panigrahi, J.), 2025 SCC OnLine Ori 2409 
Sanjita Das v. State of Odisha, (Harish Tandon, C.J. and Murahari Sri Raman, J.), 2025 SCC 

OnLine Ori 2420 
Santosh Pradhan v. State of Odisha, (K.R. Mohapatra and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 

2421 
Sarat Ch. Samal v. State of Odisha, (Ananda Chandra Behera, J.), 2025 SCC OnLine Ori 2422 
State of Odisha v. Krushna Chandra Mallick, (Dixit Krishna Shripad and M.S. Sahoo, JJ.), 2025 SCC 

OnLine Ori 2404 
Susil Kumar Tandi v. State of Odisha, (Harish Tandon, C.J. and Murahari Sri Raman, J.), 2025 

SCC OnLine Ori 2418 
Tapas Das v. Axis Bank Ltd., (Dr S.K. Panigrahi, J.), 2025 SCC OnLine Ori 2411 
Tularam Rana v. State of Odisha, (K.R. Mohapatra and Savitri Ratho, JJ.), 2025 SCC OnLine Ori 

2414 
  
Patna High Court   [21] 

Amar Nath Mishra v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2243 
Ashok Kumar v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2232 
Bhuvneshwar Sahni v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2235 
Chandra Shekhar Prasad v. State of Biharm, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine 

Pat 2244 
Dheeraj Kumar v. State of Bihar, (Ashutosh Kumar, A.C.J. and Partha Sarthy, J.), 2025 SCC 

OnLine Pat 2247 
Garib Das v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2233 
Happy Science Bodhgaya India v. Commr., (Rajeev Ranjan Prasad and Ashok Kumar Pandey, JJ.), 

2025 SCC OnLine Pat 2230 
Lalbabu Kumar v. Bihar State Power Holding Co. Ltd., (G. Anupama Chakravarthy, J.), 2025 SCC 

OnLine Pat 2246 
Mohd. Anwarul Haque v. State of Bihar, (Dr Anshuman, J.), 2025 SCC OnLine Pat 2249 
Mohd. Asfaque Ansari v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 

2237 
Mohd. Izhar Husain v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2236 
Mulmul Devi v. State of Bihar, (Harish Kumar, J.), 2025 SCC OnLine Pat 2248 
Narendra Deo v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2231 
Parwati Devi v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2229 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738817


 - 45 - 

© EBC Publishing Pvt Ltd 

Rajesh Kumar v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2239 
Rakesh Prasad v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2240 
Renu Devi v. SBI, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2241 
Sanju Devi v. Department of Energy, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 2245 
Sudama Singh v. Department of Energy, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine Pat 

2242 
Sunaina Devi v. Bihar State Power Holding Co. Ltd., (G. Anupama Chakravarthy, J.), 2025 SCC 

OnLine Pat 2238 
Uma Shankar Prasad Singh v. State of Bihar, (G. Anupama Chakravarthy, J.), 2025 SCC OnLine 

Pat 2234 
  
Rajasthan High Court   [24] 

Asif v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2826 
Chandrapal v. State of Rajasthan, (Ganesh Ram Meena, J.), 2025 SCC OnLine Raj 2832 
Charan Deep v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2818 
Chunni Lal v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2811 
Dilip Singh v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2814 
Dinesh v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2831 
Kalu Ram v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2815 
Lichhmi Devi v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2821 
Lokesh Giri v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2819 
Mahendra Kumar v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2824 
Mehardeen v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2823 
Mohd. Sikandra v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2822 
Narendra v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2817 
Neeta v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2829 
Pradeep Kumar v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2813 
Ratna Ram v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2810 
Ravi Kumar v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2827 
Sachin Chaudhary v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 

2828 
Sanjay Kumar v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2830 
Seema v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 2816 
Shrawanram v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2825 
Udit Audichya v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2812 
Vikram Kumar v. State of Rajasthan, (Farjand Ali, J.), 2025 SCC OnLine Raj 2820 
Vikram Singh Indroi v. State of Rajasthan, (Chandra Prakash Shrimali, J.), 2025 SCC OnLine Raj 

2833 
  
 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738864


 - 46 - 

© EBC Publishing Pvt Ltd 

Telangana High Court   [22] 
A. Padma v. Nagabandi Vinay Babu, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 326 
B Venkatesham v. State of Telangana, (Moushumi Bhattacharya and B.R. Madhusudhan Rao, JJ.), 

2025 SCC OnLine TS 335 
B. Rama v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 339 
Baling Renuka v. Transmission Corpn. of Telangana Ltd., (Pulla Karthik, J.), 2025 SCC OnLine TS 

338 
G. Janani v. State of Telangana, (B. Vijaysen Reddy, J.), 2025 SCC OnLine TS 334 
G. Shanker v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 340 
G. Srinivasulu v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 336 
J. Murahari v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 346 
J. Sahithi v. Nagabandi Vinay Babu, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 325 
K. Sathyanarayana v. State of Telengana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 

344 
Keshavaneni Padma v. State, (C.V. Bhaskar Reddy, J.), 2025 SCC OnLine TS 333 
L. Limbadri v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 337 
M. Muralidhar v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 329 
M. Pavan Kumar v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 

332 
M.A. Nayeem Ahmed v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine 

TS 342 
Makhan Singh v. State of Telangana, (B. Vijaysen Reddy, J.), 2025 SCC OnLine TS 345 
National Insurance Co. Ltd. v. Avunoori Raju, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 327 
P. Raja Rajewari Jyothi v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine 

TS 343 
Pillalamarri Raghupathi v. State of Telengana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC 

OnLine TS 341 
Saki Venkateswarlu v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine TS 

330 
T. Karunakar Reddy v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2025 SCC OnLine 

TS 331 
Thonukunoori Padma v. Puppala Seetha Ramaiah, (Tirumala Devi Eada, J.), 2025 SCC OnLine TS 

328 
  
Uttaranchal High Court   [19] 

Afsar Ali v. Secretary of District Level Development Authority, (Ravindra Maithani, J.), 2025 SCC 
OnLine Utt 1818 

Asgar Ali v. Secretary of District Level Development Authority, (Ravindra Maithani, J.), 2025 SCC 
OnLine Utt 1817 

Asha v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1829 
Babita Dhyani v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1824 
Chhote Lal Yadav v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1826 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738947


 - 47 - 

© EBC Publishing Pvt Ltd 

Dhananjay Singh Rawat v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 
1827 

Imam E Azam Abu Hanifa Minority Welfare & Education Trust v. State of Uttarakhand, (Ravindra 
Maithani, J.), 2025 SCC OnLine Utt 1812 

Madarsa Ishaat UL Uloom Muslim Educational Society v. State of Uttarakhand, (Ravindra 
Maithani, J.), 2025 SCC OnLine Utt 1815 

Madarsa Islamiya Kamrul Ulum v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC 
OnLine Utt 1819 

Madrasa/Maktab Sirajul Uolum Kameti v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC 
OnLine Utt 1813 

Manoj Singwal v. Ayurvedic & Unani Services, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1825 
Nafees v. Punjab National Bank, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1830 
Nand Kishore Tondon v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1814 
Nand Kishore v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1822 
Neetu Sumita Singh v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1823 
Parminder Singh v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1820 
Rajendra Kumar v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1821 
Shahban v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 1828 
Vandana Sharma v. Punjab & Sindh Bank, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 1816 

  
Customs Excise and Service Tax Appellate Tribunal   [8] 

Elegant International v. CCE, (Dilip Gupta, President and Hemambika R. Priya, Member 
(Technical)), 2025 SCC OnLine CESTAT 1919 

Goldstar Glasswares (P) Ltd. v. Commr. of Customs, (Dilip Gupta, President and Hemambika R. 
Priya, Member (Technical)), 2025 SCC OnLine CESTAT 1921 

Goodyear India Ltd. v. CCE, (S.S. Garg, Member (Judicial) and P. Anjani Kumar, Member 
(Technical)), 2025 SCC OnLine CESTAT 1923 

Samsung India Electronics (P) Ltd. v. Commr. of Customs, (Dilip Gupta, President and Hemambika 
R. Priya, Member (Technical)), 2025 SCC OnLine CESTAT 1920 

Sistema Smart Technologies Ltd. v. Commr. (CGST), (S.S. Garg, Member (Judicial) and P. Anjani 
Kumar, Member (Technical)), 2025 SCC OnLine CESTAT 1925 

Srishti Interiors v. Commr. of Service Tax, (S.S. Garg, Member (Judicial) and P. Anjani Kumar, 
Member (Technical)), 2025 SCC OnLine CESTAT 1924 

Teleperformance Global Services (P) Ltd. v. Commr. (CGST), (S.S. Garg, Member (Judicial) and P. 
Anjani Kumar, Member (Technical)), 2025 SCC OnLine CESTAT 1926 

Vinod Kumar Agarwal v. Commr. of Customs, (K. Anpazhakan, Member (Technical)), 2025 SCC 
OnLine CESTAT 1922 

  
Competition Commission of India   [24] 

360 ONE (P) Equity Fund, In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, Sweta Kakkad, 
Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 40 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737764


 - 48 - 

© EBC Publishing Pvt Ltd 

360 ONE Alternates Asset Management Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, 
Member, Sweta Kakkad, Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 28 

Adani Infra (India) Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, Sweta Kakkad, 
Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 33 

Alat Technologies Co., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, Sweta Kakkad, 
Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 25 

Alpha Wave Ventures II, LP, In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, Sweta 
Kakkad, Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 38 

AM Green Power B.V., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member and Sweta Kakkad, 
Member), 2025 SCC OnLine CCI 44 

Aster DM Healthcare Ltd., In re, (Anil Agrawal, Member, Sweta Kakkad, Member and Deepak 
Anurag, Member), 2025 SCC OnLine CCI 42 

BC Asia Investments XV Ltd., In re, (Ravneet Kaur, Chairperson, Sweta Kakkad, Member and Deepak 
Anurag, Member), 2025 SCC OnLine CCI 35 

Cube Highways & Infrastructure V (P) Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, 
Member, Sweta Kakkad, Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 37 

Frères S.A., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, Sweta Kakkad, Member and 
Deepak Anurag, Member), 2025 SCC OnLine CCI 31 

Hector Asia Holdings II (P) Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, Sweta 
Kakkad, Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 27 

Hindustan Unilever Ltd., In re, (Ravneet Kaur, Chairperson, Sweta Kakkad, Member and Deepak 
Anurag, Member), 2025 SCC OnLine CCI 39 

JSW Energy Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, Sweta Kakkad, Member 
and Deepak Anurag, Member), 2025 SCC OnLine CCI 34 

Maple Infrastructure Trust, In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, Sweta 
Kakkad, Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 36 

Multiples Plenty (P) Equity GIFT Fund, In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, 
Sweta Kakkad, Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 26 

Nippon Steel Corpn., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member and Deepak Anurag, 
Member), 2025 SCC OnLine CCI 21 

ONGC NTPC Green (P) Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member and Sweta 
Kakkad, Member), 2025 SCC OnLine CCI 24 

POSCO-India Processing Center (P) Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, 
Sweta Kakkad, Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 29 

Sanlam Emerging Markets (Mauritius) Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, 
Member, Sweta Kakkad, Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 43 

Shell Deutschland GmbH, In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member, Sweta Kakkad, 
Member and Deepak Anurag, Member), 2025 SCC OnLine CCI 22 

Svatantra Microfin (P) Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Member and Deepak 
Anurag, Member), 2025 SCC OnLine CCI 30 

Tata Sons (P) Ltd., In re, (Ravneet Kaur, Chairperson, Sweta Kakkad, Member and Deepak Anurag, 
Member), 2025 SCC OnLine CCI 23 

TPG Scion SG (P) Ltd., In re, (Anil Agrawal, Member, Sweta Kakkad, Member and Deepak Anurag, 
Member), 2025 SCC OnLine CCI 32 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737756


 - 49 - 

© EBC Publishing Pvt Ltd 

Waverly (P) Ltd., In re, (Anil Agrawal, Member, Sweta Kakkad, Member and Deepak Anurag, 
Member), 2025 SCC OnLine CCI 41 

  
Income Tax Appellate Tribunal   [63] 

Adhar Projects Welfare Society v. CIT, (Manish Borad, A.M. and Astha Chandra, J.M.), 2025 SCC 
OnLine ITAT 6314 

Amit Mishra v. CIT, (Dr. Manish Borad, A.M.), 2025 SCC OnLine ITAT 6321 
Anil Prasad Gupta v. National Faceless Appeal Centre, (George Mathan, J.M. and Sanjay Awasthi, 

A.M.), 2025 SCC OnLine ITAT 6326 
Anshul Gupta v. CIT, (Sandeep Gosain, J.M. and Prabhash Shankar, A.M.), 2025 SCC OnLine ITAT 

6287 
Asha Himmat Bhadra v. CIT, (Sandeep Gosain, J.M. and Prabhash Shankar, A.M.), 2025 SCC 

OnLine ITAT 6282 
Bagga Singh v. CIT, (Rajpal Yadav, V.P. and Krinwant Sahay, A.M.), 2025 SCC OnLine ITAT 6284 
Balbir Singh Verma v. CIT, (Laliet Kumar, J.M. and Krinwant Sahay, A.M.), 2025 SCC OnLine 

ITAT 6289 
Balkrishna Devraj Dubey v. CIT, (Sandeep Gosain, J.M.), 2025 SCC OnLine ITAT 6317 
Banga Hospital (P) Ltd. v. CIT, (Laliet Kumar, J.M. and Krinwant Sahay, A.M.), 2025 SCC OnLine 

ITAT 6280 
Bharat Mohanlal Solanki v. CIT, (Dr. Manish Borad, A.M.), 2025 SCC OnLine ITAT 6322 
Boston Scientific India (P) Ltd. v. CIT, (Yogesh Kumar U. S., J.M. and Avdhesh Kumar Mishra, 

A.M.), 2025 SCC OnLine ITAT 6313 
Braj Kishore Singh v. CIT, (Padmavathy S., A.M. and Raj Kumar Chauhan, J.M.), 2025 SCC 

OnLine ITAT 6277 
Chandigarh Housing Board v. CIT, (Laliet Kumar, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 

SCC OnLine ITAT 6303 
Chattar Singh Tomar v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 

OnLine ITAT 6299 
Chetan Gulabrao Patil v. CIT, (Dr. Manish Borad, A.M.), 2025 SCC OnLine ITAT 6311 
Chimanbhai Chhaganbhai Pokal-HUF v. CIT, (Siddhartha Nautiyal, J.M. and Narendra Prasad 

Sinha, A.M.), 2025 SCC OnLine ITAT 6273 
CIT v. Amit Kumar, (Rajpal Yadav, V.P. and Krinwant Sahay, A.M.), 2025 SCC OnLine ITAT 6301 
CIT v. Aryan Mining and Trading Corpn. Ltd., (Pradip Kumar Choubey, J.M. and Rakesh Mishra, 

A.M.), 2025 SCC OnLine ITAT 6278 
CIT v. Institution of Civil Engineers Society, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, 

A.M.), 2025 SCC OnLine ITAT 6300 
CIT v. Mohinder Pal, (Laliet Kumar, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine 

ITAT 6302 
CIT v. Prestige Avenues Ltd., (Ravish Sood, J.M. and Madhusudan Sawdia, A.M.), 2025 SCC 

OnLine ITAT 6271 
CIT v. Tirupati Niryat (P) Ltd., (Pradip Kumar Choubey, J.M. and Rakesh Mishra, A.M.), 2025 

SCC OnLine ITAT 6279 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737832


 - 50 - 

© EBC Publishing Pvt Ltd 

CIT v. Venus Remedies Ltd., (Laliet Kumar, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC 
OnLine ITAT 6294 

Daulat Ram Engineering Services (P) Ltd. v. CIT, (B.M. Biyani, A.M. and Paresh M. Joshi, J.M.), 
2025 SCC OnLine ITAT 6323 

Dinesh Damodar Shukla Pacific Marketing v. CIT, (Dr. Manish Borad, A.M.), 2025 SCC OnLine 
ITAT 6320 

DXC Technology India (P) Ltd. v. CIT, (B.M. Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC 
OnLine ITAT 6319 

Federal Bank Ltd. v. CIT, (Inturi Rama Rao, A.M. and Prakash Chand Yadav, J.M.), 2025 SCC 
OnLine ITAT 6327 

Fujitsu India (P) Ltd. v. CIT, (Ramit Kochar, A.M. and Madhumi T.A. Roy, J.M.), 2025 SCC 
OnLine ITAT 6285 

Fusion Lastek Technologies (P) Ltd. v. CIT, (G. Manjunatha, A.M. and Ravish Sood, J.M.), 2025 
SCC OnLine ITAT 6275 

Geluk International v. CIT, (Mahavir Singh, V.P.), 2025 SCC OnLine ITAT 6310 
Gurtej Singh v. CIT, (Rajpal Yadav, V.P. and Krinwant Sahay, A.M.), 2025 SCC OnLine ITAT 6307 
Haryana State Coop. Agriculture and Rural Development v. CIT, (Rajpalyadav, V.P. and Krinwant 

Sahay, A.M.), 2025 SCC OnLine ITAT 6304 
Haryana State Remote Sensing Application Centre v. CIT, (Laliet Kumar, J.M. and Krinwant Sahay, 

A.M.), 2025 SCC OnLine ITAT 6291 
Indra Co. Ltd. v. CIT, (Sonjoy Sarma, J.M. and Rakesh Mishra, A.M.), 2025 SCC OnLine ITAT 

6269 
Infosys Federation and Educational Council v. CIT, (Laliet Kumar, J.M. and Manoj Kumar 

Aggarwal, A.M.), 2025 SCC OnLine ITAT 6308 
Jagdish Kumar Gulia v. CIT, (B.M. Biyani, A.M. and Paresh M. Joshi, J.M.), 2025 SCC OnLine 

ITAT 6324 
Kalikavu Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025 

SCC OnLine ITAT 6325 
Karimnagar Milk Producer Co. Ltd. v. CIT, (Ravish Sood, J.M. and Madhusudan Sawdia, A.M.), 

2025 SCC OnLine ITAT 6272 
Kirit Dalsukhbhai Patel v. CIT, (Dr. B.R.R. Kumar, V.P. and Siddhartha Nautiyal, J.M.), 2025 SCC 

OnLine ITAT 6274 
Kurnool Medical College Graduate Trust v. CIT, (G. Manjunatha, A.M. and Ravish Sood, J.M.), 

2025 SCC OnLine ITAT 6276 
Laiq Ram v. CIT, (Laliet Kumar, J.M. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine ITAT 

6283 
Madhav KRG Ltd. v. CIT, (Laliet Kumar, J.M. and Krinwant Sahay, A.M.), 2025 SCC OnLine ITAT 

6288 
Mewa Singh v. CIT, (Rajpal Yadav, V.P. and Krinwant Sahay, A.M.), 2025 SCC OnLine ITAT 6297 
MTSMC W. Charitable Trust v. CIT, (Rajpal Yadav, V.P. and Krinwant Sahay, A.M.), 2025 SCC 

OnLine ITAT 6292 
Mukesh Kumar Mardia v. CIT, (Sandeep Gosain, J.M.), 2025 SCC OnLine ITAT 6316 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737869


 - 51 - 

© EBC Publishing Pvt Ltd 

Navansh Vinimay (P) Ltd. v. CIT, (George Mathan, J.M. and Rakesh Mishra, A.M.), 2025 SCC 
OnLine ITAT 6270 

Panniyankara Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 
2025 SCC OnLine ITAT 6295 

Progressive Ambar Coop. Housing Society Ltd. v. CIT, (Sandeep Gosain, J.M.), 2025 SCC OnLine 
ITAT 6315 

Punjab Small Industries and Export Corpn. Ltd. v. CIT, (Laliet Kumar, J.M. and Manoj Kumar 
Aggarwal, A.M.), 2025 SCC OnLine ITAT 6306 

R.C. Bothra Foundation v. CIT, (Pradip Kumar Choubey, J.M. and Rakesh Mishra, A.M.), 2025 
SCC OnLine ITAT 6329 

Raju Kumar Singh v. CIT, (George Mathan, J.M. and Sanjay Awasthi, A.M.), 2025 SCC OnLine 
ITAT 6286 

Rishi Samskruti Vidya Kendra v. CIT, (Laxmi Prasad Sahu, A.M. and Keshav Dubey, J.M.), 2025 
SCC OnLine ITAT 6318 

Ruhi Rana v. CIT, (Laliet Kumar, J.M. and Krinwant Sahay, A.M.), 2025 SCC OnLine ITAT 6290 
Sampark Management Consultancy LLP v. CIT, (Anubhav Sharma, J.M. and Manish Agarwal, 

A.M.), 2025 SCC OnLine ITAT 6330 
Sandhya Goel v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine 

ITAT 6281 
Sanjeev Garg v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine 

ITAT 6293 
Senate of Serampore College v. CIT, (Pradip Kumar Choubey, J.M. and Rakesh Mishra, A.M.), 

2025 SCC OnLine ITAT 6268 
SHL (India) (P) Ltd. v. CIT, (Yogesh Kumar U.S., J.M. and Avdhesh Kumar Mishra, A.M.), 2025 

SCC OnLine ITAT 6305 
Sri Guru Teg Bahadur Public School v. CIT, (Laliet Kumar, J.M. and Krinwant Sahay, A.M.), 2025 

SCC OnLine ITAT 6298 
Star Biotech v. CIT, (Laliet Kumar, J.M. and Krinwant Sahay, A.M.), 2025 SCC OnLine ITAT 6309 
Triumph Hospitality & Management Services (P) Ltd. v. CIT, (Sudhir Kumar, J.M. and Manish 

Agarwal, A.M.), 2025 SCC OnLine ITAT 6312 
Vikram Jain v. CIT, (Rajpal Yadav, V.P. and Manoj Kumar Aggarwal, A.M.), 2025 SCC OnLine 

ITAT 6296 
Vilavattam Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025 

SCC OnLine ITAT 6328 
  
National Company Law Tribunal   [41] 

A. Balaji v. Registrar of Companies, (Sanjiv Jain, Member (Judicial) and Venkataraman 
Subramaniam, Member (Technical)), 2025 SCC OnLine NCLT 2539 

Abhaykumar Jitendra Shah v. Sanjay B. Shah, (Shammi Khan, Member (Judicial) and Sanjeev Kumar 
Sharma, Member (Technical)), 2025 SCC OnLine NCLT 2567 

Anup Singhal, In re, (Sanjeev Kumar Sharma, Member (Technical) and Shammi Khan, Member 
(Judicial)), 2025 SCC OnLine NCLT 2553 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738771


 - 52 - 

© EBC Publishing Pvt Ltd 

Ashish Subhash Karwa v. Krishidhan Seeds (P) Ltd., (Sanjeev Kumar Sharma, Member (Technical) 
and Shammi Khan, Member (Judicial)), 2025 SCC OnLine NCLT 2546 

Azure Decor (P) Ltd., In re, (Praveen Gupta, Member (Judicial) and Ashish Verma, Member 
(Technical)), 2025 SCC OnLine NCLT 2542 

Basudev Permeshwar Sadh v. Choksi Tube Co. Ltd., (Chitra Hankare, Member (Judicial) and Dr 
Velamur G. Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2574 

Bharti Land Ltd., In re, (K.K. Singh, Member (Technical) and K. Biswal, Member (Judicial)), 2025 
SCC OnLine NCLT 2540 

Bharti Land Ltd., In re, (Kaushalendra Kumar Singh, Member (Technical) and Khetrabasi Biswal, 
Member (Judicial)), 2025 SCC OnLine NCLT 2541 

Board & Control for Cricket in India v. Think & Learn (P) Ltd., (Sunil Kumar Aggarwal, Member 
(Judicial) and Radhakrishna Sreepada, Member (Technical)), 2025 SCC OnLine NCLT 2549 

Chandra Prakash Jain v. SBI, (Shammi Khan, Member (Judicial) and Sanjeev Kumar Sharma, 
Member (Technical)), 2025 SCC OnLine NCLT 2555 

Elegance Malls Ltd., In re, (Bachu Venkat Balaram Das, Member (Judicial) and Dr Sanjeev Ranjan, 
Member (Technical)), 2025 SCC OnLine NCLT 2564 

Haji Shahadat & Sons v. Steelexpert Industries (Indore) (P) Ltd., (Shammi Khan, Member (Judicial) 
and Sanjeev Kumar Sharma, Member (Technical)), 2025 SCC OnLine NCLT 2534 

Hari Investment (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Venkataraman Subramaniam, 
Member (Technical)), 2025 SCC OnLine NCLT 2537 

IDBI Bank Ltd. v. Bhatia Global Trading Ltd., (Sanjeev Kumar Sharma, Member (Technical) and 
Shammi Khan, Member (Judicial)), 2025 SCC OnLine NCLT 2562 

IDBI Bank Ltd. v. Lanco Infratech Ltd., (Rammurti Kushawaha, Member (Judicial) and Charan Singh, 
Member (Technical)), 2025 SCC OnLine NCLT 2544 

Indian Bank v. Dattar Ceramic (P) Ltd., (Shammi Khan, Member (Judicial) and Sanjeev Kumar 
Sharma, Member (Technical)), 2025 SCC OnLine NCLT 2570 

Indian Renewable Energy Development Agency Ltd. v. Siri Ram Syal Hydro Power (P) Ltd., (Bachu 
Venkat Balaram Das, Member (Judicial) and Dr Sanjeev Ranjan, Member (Technical)), 2025 SCC 
OnLine NCLT 2565 

Kalpana Gonugunta, In re, (Rammurti Kushawaha, Member (Judicial) and Charan Singh, Member 
(Technical)), 2025 SCC OnLine NCLT 2543 

Kesari Nandan Traders v. Sreenivasa Rao Ravinuthala, (Rammurti Kushawaha, Member (Judicial) 
and Charan Singh, Member (Technical)), 2025 SCC OnLine NCLT 2550 

Meenesh Irrigation India (P) Ltd., In re, (Sanjeev Kumar Sharma, Member (Technical) and Shammi 
Khan, Member (Judicial)), 2025 SCC OnLine NCLT 2556 

Motel Rahans (P) Ltd. v. JSM Devcons (P) Ltd., (Sanjeev Kumar Sharma, Member (Technical) and 
Shammi Khan, Member (Judicial)), 2025 SCC OnLine NCLT 2557 

Nimai Gautam Shah, In re, (Dr V.G. Venkata Chalapathy, Member (Technical) and Chitra Hankare, 
Member (Judicial)), 2025 SCC OnLine NCLT 2571 

Nirmal Kumar Jain v. Pushp Ratna Realty (P) Ltd., (Sanjeev Kumar Sharma, Member (Technical) 
and Shammi Khan, Member (Judicial)), 2025 SCC OnLine NCLT 2559 

Pradeep Kumar Kabra v. SBI, (Chitra Hankare, Member (Judicial) and Dr Velamur G. Venkata 
Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2572 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738790


 - 53 - 

© EBC Publishing Pvt Ltd 

Pradeep Kumar Kabra v. SBI, (Chitra Hankare, Member (Judicial) and Dr Velamur G. Venkata 
Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2573 

Priyaranjani Fibres (P) Ltd., In re, (Rammurti Kushawaha, Member (Judicial) and Charan Singh, 
Member (Technical)), 2025 SCC OnLine NCLT 2545 

R.K. Distilleries (P) Ltd. v. Nadhi Bio Products (P) Ltd., (Rammurti Kushawaha, Member (Judicial) 
and Charan Singh, Member (Technical)), 2025 SCC OnLine NCLT 2552 

Rafbrix (P) Ltd., In re, (Praveen Gupta, Member (Judicial) and Ashish Verma, Member (Technical)), 
2025 SCC OnLine NCLT 2538 

Raj Radhe Finance Ltd. v. Shree Ram Cottex Industries (P) Ltd., (Shammi Khan, Member (Judicial) 
and Sanjeev Kumar Sharma, Member (Technical)), 2025 SCC OnLine NCLT 2569 

Rajesh Kumar Sahu v. Suvidha Farming & Allied Ltd., (Sanjeev Kumar Sharma, Member (Technical) 
and Shammi Khan, Member (Judicial)), 2025 SCC OnLine NCLT 2561 

Rakhi Bagga v. Bharati Pathak & Rakhi Bagga (P) Ltd., (Praveen Gupta, Member (Judicial) and 
Ashish Verma, Member (Technical)), 2025 SCC OnLine NCLT 2563 

Ravi Kapoor v. Nimit Sangani, (Shammi Khan, Member (Judicial) and Sanjeev Kumar Sharma, 
Member (Technical)), 2025 SCC OnLine NCLT 2554 

RK Distilleries (P) Ltd. v. Nadhi Bio Products (P) Ltd., (Rammurti Kushawaha, Member (Judicial) 
and Charan Singh, Member (Technical)), 2025 SCC OnLine NCLT 2551 

Saraswat Coop. Bank Ltd. v. Nami Steel (P) Ltd., (Chitra Hankare, Member (Judicial) and Dr 
Velamur G. Venkata Chalapathy, Member (Technical)), 2025 SCC OnLine NCLT 2536 

Shubhangi Papers (P) Ltd. v. Ambika Décor (P) Ltd., (Sanjeev Kumar Sharma, Member (Technical) 
and Shammi Khan, Member (Judicial)), 2025 SCC OnLine NCLT 2558 

Small Industries Development Bank of India v. Bagree Alloys Ltd., (Sanjeev Kumar Sharma, Member 
(Technical) and Shammi Khan, Member (Judicial)), 2025 SCC OnLine NCLT 2548 

Small Industries Development Bank of India v. Vinod Tarachand Agrawal, (Shammi Khan, Member 
(Judicial) and Sanjeev Kumar Sharma, Member (Technical)), 2025 SCC OnLine NCLT 2566 

Tanay Securities & Sevices (P) Ltd. v. Mittal Soya Protein (P) Ltd., (Sanjeev Kumar Sharma, Member 
(Technical) and Shammi Khan, Member (Judicial)), 2025 SCC OnLine NCLT 2547 

Tandem Allied Services (P) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and Radhakrishna 
Sreepada, Member (Technical)), 2025 SCC OnLine NCLT 2535 

Union Bank of India v. GEI Power Ltd., (Sanjeev Kumar Sharma, Member (Technical) and Shammi 
Khan, Member (Judicial)), 2025 SCC OnLine NCLT 2560 

Vidres India Ceramics (P) Ltd. v. Blizzard Ceramica LLP, (Shammi Khan, Member (Judicial) and 
Sanjeev Kumar Sharma, Member (Technical)), 2025 SCC OnLine NCLT 2568 

  
Bills   [133] 

Unemployment Allowance Bill, 2019 
Agricultural Workers Welfare Fund Bill, 2019 
Plastic Manufacturing (Regulation) Bill, 2019 
Vehicular Pollution Reduction Bill, 2019 
Prevention of Wasteful Expenditure on Special Occasions Bill, 2020 
Scheduled Castes and the Scheduled Tribes Sub Plans (Budgetary Allocation and Special Schemes) 

Bill, 2020 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002738786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737339


 - 54 - 

© EBC Publishing Pvt Ltd 

Child Welfare Bill, 2021 
National Commission for Minorities (Amendment) Bill, 2021 
Electronic Waste (Management and Disposal) Bill, 2021 
Constitution (Amendment) Bill, 2021 
Criminal Law (Amendment) Bill, 2022 
Tuberculosis (Treatment and Eradication) Bill, 2022 
Government Legislative Proposals and Schemes (Impact Analysis and Post Implementation 

Assessment) Bill, 2022 
High Courts (Use of Official Languages) Bill, 2022 
Motor Vehicles (Amendment) Bill, 2022 
Railways (Amendment) Bill, 2022 
Constitution (Scheduled Tribes) Order (Amendment) Bill, 2022 
Wind Turbine and Solar Energy Waste (Handling, Disposal and Recycling) Bill, 2022 
Food Safety and Standards (Amendment) Bill, 2022 
Victims of Accident (Equal Compensation) Bill, 2022 
National Green Tribunal (Amendment) Bill, 2022 
Nursing Services (Regularisation of Service and Welfare) Bill, 2022 
Chilli (Promotion and Development) Bill, 2022 
Terminated Employees (Welfare) Bill, 2022 
Prevention of Acid Attacks, Rehabilitation, Support and Healthcare Bill, 2022 
Sculptors, Artists and Artisans of Rural Areas Upliftment Council Bill, 2022 
Tour Operators and Travel Agents (Regulation) Bill, 2022 
Compulsory Teaching and Practice of Bhagavad Gita in Educational Institutions Bill, 2022 
Companies (Amendment) Bill, 2022 
Constitution (Scheduled Castes) Order (Amendment) Bill, 2022 
Constitution (Amendment) Bill, 2022 
Census (Amendment) Bill, 2022 
Dalit Backward and Oppressed Youth (Development and Welfare) Bill, 2022 
Motor Vehicles (Amendment) Bill, 2022 
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest 

(Amendment) Bill, 2022 
Central Universities (Amendment) Bill, 2022 
Tourism Development Board Bill, 2022 
Constitution (Amendment) Bill, 2022 
Constitution (Amendment) Bill, 2022 
Promotion of Social and Emotional Learning in Schools Bill, 2022 
Maintenance and Welfare of Parents and Senior Citizens (Amendment) Bill, 2022 
Arbitration and Conciliation (Amendment) Bill, 2022 
Sexual Harassment at Workplace (Prevention, Prohibition and Redressal) Bill, 2022 
Code on Social Security (Amendment) Bill, 2022 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737377


 - 55 - 

© EBC Publishing Pvt Ltd 

Journalist (Prevention of Violence and Damage or Loss to the Property) Bill, 2022 
Constitution (Amendment) Bill, 2022 
Micro, Small and Medium Enterprises Development (Amendment) Bill, 2022 
Social Media and Over-The-Top Platform Regulatory Board Bill, 2022 
Representation of the People (Amendment) Bill, 2022 
Energy Conservation (Amendment) Bill, 2022 
Advocates (Protection) Bill, 2022 
Code of Criminal Procedure (Amendment) Bill, 2022 
Anganwadi Worker&apos;s Welfare Bill, 2022 
Indian Penal Code (Amendment) Bill, 2022 
Mental Healthcare (Amendment) Bill, 2022 
Representation of the People (Amendment) Bill, 2022 
Constitution (Amendment) Bill, 2022 
Patharughat National Farmers Memorial Bill, 2022 
Commission for Air Quality Management in National Capital Region and Adjoining Areas 

(Amendment) Bill, 2022 
Terminated Employees (Temporary Benefits) Bill, 2022 
Prohibition of Employment as Manual Scavengers and their Rehabilitation (Amendment) Bill, 2022 
Criminal Law (Amendment) Bill, 2022 
Right to Women to Menstrual Leave and Free Access to Menstrual Health Products Bill, 2022 
Criminal Law (Amendment) Bill, 2022 
Agricultural Produce Price Fixation Board Bill, 2022 
Prevention of Violence Against Healthcare Professionals and Clinical Establishments Bill, 2022 
Companies (Amendment) Bill, 2022 
Sportspersons (Reservation in Sports bodies) Bill, 2022 
Child Marriage Abolition Bill, 2022 
Citizenship (Amendment) Bill, 2022 
Motor Vehicles (Amendment) Bill, 2022 
Code of Civil Procedure (Amendment) Bill, 2022 
Constitution (Amendment) Bill, 2022 
Constitution (Amendment) Bill, 2022 
Constitution (Amendment) Bill, 2022 
Constitution (Amendment) Bill, 2022 
Constitution (Amendment) Bill, 2022 
Supreme Court of India (Establishment of a Permanent Bench at Hyderabad) Bill, 2023 
Chit Funds (Amendment) Bill, 2023 
Institute of Teaching and Research in Ayurveda (Amendment) Bill, 2023 
Right to Information (Amendment) Bill, 2023 
Private Coaching Centres Regulatory Board Bill, 2023 
Man-Animal Conflict Prevention Board Bill, 2022 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002737416


 - 56 - 

© EBC Publishing Pvt Ltd 

Persons with Disabilities (Amendment) Bill, 2023 
Emigration (Amendment) Bill, 2023 
Maintenance and Welfare of Parents and Senior Citizens (Amendment) Bill, 2023 
Code of Criminal Procedure (Amendment) Bill, 2023 
Andhra Pradesh Reorganisation (Amendment) Bill, 2023 
Constitution (Amendment) Bill, 2023 
Constitution (Amendment) Bill, 2023 
Constitution (Amendment) Bill, 2023 
Epidemic Diseases (Amendment) Bill, 2023 
Central Educational Institutions (Reservation in Admission) Amendment Bill, 2023 
Traditional Fishermen (Protection and Welfare) Bill, 2023 
Mahatma Gandhi National Rural Employment Guarantee (Amendment) Bill, 2023 
Narcotic Drugs and Psychotropic substances (Amendment) Bill, 2023 
Human Trafficking (Prevention and Control) Bill, 2023 
Constitution (Scheduled Tribes) Order (Amendment) Bill, 2023 
Urban Areas (Development and Regulation) Bill, 2023 
Compulsory Teaching of Moral Ethics in Educational Institutions Bill, 2023 
Hindu Succession (Amendment) Bill, 2023 
Citizenship (Amendment) Bill, 2023 
Waste (Disposal and Management) Bill, 2023 
Criminal Laws (Amendment) Bill, 2023 
Compulsory Yoga Practice in Schools and other Education Institutions Bill, 2023 
Wild Life (Protection) Amendment Bill, 2023 
Representation of the People (Amendment) Bill, 2023 
Compulsory Teaching of III-effects of Drug Addiction in Schools Bill, 2023 
Prohibition of Fake News on Social Media Bill, 2023 
Central Sanskrit Universities (Amendment) Bill, 2023 
Information Technology (Amendment) Bill, 2023 
Code of Criminal Procedure (Amendment) Bill, 2023 
Salt Workers Welfare Bill, 2023 
Handloom Weavers and Workers (Welfare) Authority Bill, 2023 
Judicial Accountability Bill, 2023 
Government Servants (Regulation of Services) Bill, 2023 
High Court of Kerala (Establishment of a Permanent Bench at Thiruvananthapuram) Bill, 2023 
Anganwadi Workers of Andaman and Nicobar Islands (Regularization of Service and Welfare) Bill, 

2023 
Welfare of Shopkeepers in Andaman and Nicobar Islands Bill, 2023 
Andaman and Nicobar Islands (Right to Health) Bill, 2023 
Prevention and Control of Infectious and Contagious Diseases in Animals (Amendment) Bill, 2023 
Small Land Holding Farmers (Protection and Welfare) Bill, 2023 
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Code on Social Security (Amendment) Bill, 2023 
Compulsory Teaching of Lifestyle for Environment Bill, 2023 
Criminal Law (Amendment) Bill, 2023 
Pingali Venkayya National Urban Employment Guarantee Bill, 2023 
Rights of Persons with Disabilities (Amendment) Bill, 2023 
Hindu Succession (Amendment) Bill, 2023 
Healthcare Service Providers and Facilities (Prevention of Violence and Damage to Property) Bill, 

2023 
Coal Bearing Areas (Acquisition and Development) Amendment Bill, 2023 
Healthcare Professionals (Protection from Violence and Harassment) Bill, 2023 
Pokkali Farming (Protection, Enrichment and Welfare) Bill, 2023 
Indian Telecom (Privacy and Security) Bill, 2023 

  
Central Rule\Regulations   [46] 

Baroda Gujarat Gramin Bank (Officers and Employees) Service Regulations, 2019 
Rubber (Holding Inquiry and Appeal) Rules, 2024 
Indian Institute of Management Bangalore Regulation, 2023 
Ministry of Home Affairs, Indo-Tibetan Border Police Force, Head Constable (Cook, Washerman, 

Barber, Water Carrier and Safai Karamchari) Group ‘C’ posts Recruitment Rules, 2023 
Ahmedabad Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024 
Belgaum Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024 
Jabalpur Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024 
Ranikhet Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024 
Merchant Shipping (Form and Manner of Appeal) Rules, 2023 
Telecommunications (Amateur Station Operator) Rules, 2024 
Telecommunications (Commercial Radio Operator&apos;s Certificate of Proficiency to Operate 

Global Maritime Distress and Safety System) Rules, 2024 
Telecommunications (Critical Telecommunication Infrastructure) Rules, 2024 
Telecommunications (Telecom Cyber Security) Rules, 2024 
Delhi Cantonment Board Solid Waste Management Bye-laws, 2023 
Indian Institute of Management Bangalore Regulation, 2023 
Baroda Gujarat Gramin Bank (Officers and Employees) Service Regulations, 2019 
Union Bank of India (Employees&apos;) Pension (Amendment) Regulations, 2024 
Belgaum Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024 
Jabalpur Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024 
Ahmedabad Cantonment Board (Digging and Use of Bore Wells) Regulations, 2024 
National Institute of Food Technology Entrepreneurship and Management-Kundli, Haryana Academic 

Ordinances, 2024 
Merchant Shipping (Form and Manner of Appeal) Rules, 2023 
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Ministry of Finance, Department of Revenue, Central Board of Indirect Taxes and Customs Staff Car 
Driver (Special Grade) (Group ‘B’, Non-Gazetted, Non-Ministerial Post) Recruitment Rules, 2024 
(1) 

Ministry of Housing and Urban Affairs, Directorate of Estates, Estate Manager, (Group-B Post) 
Recruitment (Amendment) Rules, 2023 

Ministry of Housing and Urban Affairs, Directorate of Estates, Stenographer Grade ‘D’ (Group-C 
Post) Recruitment (Amendment) Rules, 2023 

Directorate of Estates (Legal Assistant) Recruitment (Amendment) Rules, 2023 
State Pollution Control Board and Pollution Control Committee (Appointment, Qualifications and 

Other Terms and Conditions of Service of Chairman), Rules, 2024 
Directorate of Estates, Regional Office, Kolkata (Group C Posts) Recruitment (Amendment) Rules, 

2023 
Directorate of Estates, Regional Office, Nagpur (Group-C Posts) Recruitment (Amendment) Rules, 

2023 
Directorate of Estates, Regional Office, Faridabad and Ghaziabad (Group-C Posts) Recruitment 

(Amendment) Rules, 2023 
Directorate of Estates, Regional Office, Chandigarh (Group-C Posts) Recruitment (Amendment) 

Rules, 2023 
Directorate of Estates, Regional Office, Mumbai (Group-C Posts) Recruitment (Amendment) Rules, 

2023 
Directorate of Estates, Regional Office, Chennai (Group C Posts) Recruitment (Amendment) Rules, 

2023 
Directorate of Estates, Regional Office, Shimla (Group-C Posts) Recruitment (Amendment) Rules, 

2023 
Directorate of Estates, Regional Offices (Mumbai, Kolkata, Chennai, Shimla, Nagpur, Chandigarh 

and Faridabad) Multi Tasking Staff (Group-C Post) Recruitment (Amendment) Rules, 2023 
Telecommunications (Commercial Radio Operator&apos;s Certificate of Proficiency to Operate 

Global Maritime Distress and Safety System) Rules, 2024 
Telecommunications (Amateur Station Operator) Rules, 2024 
Construction and Demolition Waste Management Rules, 2024 
Rubber (Holding Inquiry and Appeal) Rules, 2024 
Ministry of Health and Family Welfare, North Eastern Indira Gandhi Regional Institute of Health and 

Medical Sciences, Shillong Group-A posts Recruitment Amendment Rules, 2024 
Collection of Statistics (Amendment) Rules, 2023 
Telecommunications (Telecom Cyber Security) Rules, 2024 (1) 
Telecommunications (Critical Telecommunication Infrastructure) Rules, 2024 (1) 
Ministry of Home Affairs, Indo-Tibetan Border Police Force, Head Constable (Cook, Washerman, 

Barber, Water Carrier and Safai Karamchari) Group ‘C’ posts Recruitment Rules, 2023 
Plastic Waste Management (Second Amendment) Rules, 2023 (1) 
First Statutes of the National Institutes of Technology (Amendment) Statutes, 2023 (24) 
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Commission   [1] 
T.K. Viswanathan Expert Committee Report on the working of Arbitration Law (2024) 
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